






Yours 

Shri Sanjay Gihar, IAS 
Secretary —Water Resources, 
Government of Goa, 
Secretariat, Porvorim Goa. 

R-0. No. Sc.s. 	toke,ii)\ 2,€),-). \-1 Li/ • 	Dated:L/07/2020 

Dear Ath. , 

Kindly refer to the DO letter dated 22.4.2020 regarding steps to improve 

water conservation/ water use efficiency in the country with reference to OA 

No. 597/2019- Shri. Rajendra Tyagi V/s UOI & Ors in the Hon'ble NGT. 

The Action Taken Report on the above matter of Goa state is furnished 

for further necessary action. 

With 14.1Not 71,L -rob 

Secretary- Water Resources 
To, 
U. P. Singh, IAS 
Secretary, 
Government of India, 
Ministry of Jal Shakti, 
Department of Water Resources, 
River Development & Ganga Rejuvenation, 
Shram Shakti Bhawan, Rafi Marg, 
New Delhi - 110 001. 
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GOVERNMENT OF GOA 

Action Taken Report 

In the matter before the Hon'ble National Green Tribunal Principal Bench, 
New Delhi Order O.A.No.597 / 2019 i.e Rajendra Tyagi & Anr V/s Union of 
India & Ors. 

1) Major points in Complaint 
Grievance in the application is that requisite remedial measures to prevent 
wastage and misuse of water are not being taken. Wastage is taking place by 
overflowing of overhead tanks in residential and commercial areas. 

2) Direction 
The applicant accordingly seeks direction to the Ministry of Jal Shakti and 
the Ministry of Environment, Forests and Climate change to take measures 
under section 3 and issue directions under Section 5 of the 
Environment(Protection) Act,1986 and to all states and UTs to make 
wastage/misuse of water through overflowing tanks or otherwise a 

punishable offence. 

3) Latest status 
The steps taken up in the State of Goa in regards to efficient management 
and remedial measures to prevent wastage and misuse of water in reference 

to the above 0.A is given below:- 

PUBLIC WORKS DEPARTMENT (PHE) 

a. The Drinking water supply is looked after Public Works Department 
(PWD) through its Public Health Engineering in the entire state of Goa 
for both rural and urban areas including its operation and maintenance. 

b. The PWD takes up various awareness campaigns for judicious use of 

water by all through electronic and print media. The massages will also 
be included in the computerised water supply bills issued by department. 

c. It is to submit that the water supply connection in the entire state of Goa 
is released through piped water connection and only through metered 
connections i.e. every unit of water consumed/utilised by the consumer is 
billed and in order to encourage the water supply metered connections 
the public water taps are discontinued at a larger extent and the economic 
weaker sections are provided free metered water connections wherein the 
water connection is provided free of cost and the consumer thereafter 
pays the regular monthly water tariff and the efficiency of water supply 

billing is 100%. 
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With the above method department is able to control wastage of water 
to some extent. 

d. In regards to wastage of water taki qg place by overflowing of overhead 
tanks in residential and commercial buildings it is to state that all 
Government building maintained by this department are regularly 
checked for any such issues and in case if there is any overflowing of 
potable water the same is attended and the problem is minimized. 
Similarly, advisory will be issued by the state through suitable press 
release, awareness campaign etc. 

e. The department has also planned to take up NRW reduction programme 
in a phased manner. As a pilot study it is proposed to take up sensor 
based monitoring system for 1 village to study the analytics of water 
distribution system of the proposed village and the same could be 
extended on a larger scale after the outcome of the pilot project. 

f. In regards, to keeping the taps open during bathing, brushing of teeth, 
flush activities it is to submit that regular awareness/motivation campaign 
will b e continued to request the consumers/general public to control and 
minimize the wastage of water and also periodical increase in water tariff 
is also adopted by the state of Goa which will make the consumers aware 
for judicious use of thereby reducing the water bill of the consumer. 

g. Further, in regards to use of potable water for car washing in service 
stations, the use and feasibility of treated effluent water will be explored 
in the state of Goa. 

WATER RESOURCES DEPARTMENT 

Ground Water 

1. Dynamic Ground Water Estimation: - There are two districts in State namely 

North Goa and South Goa. Department has identified the ground water 
harvesting structures in both districts , and are registering these ground 
water structures. 

The state of Goa in collaboration with Central Ground Water Board is 
conducting study and estimation of Dynamic Ground Water Resources of 
the State. In purist of the same 

• 105 Nos of Ground water monitoring station are setup in the state , Pre 
and Post Monson study of groundwater availability and fluctuations 

• 44 nos of hydrograph stations are maintained in the State to study the 
ground water fluctuations spread all over the state. 
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• The water level below the ground level (BGL) is ranging from 1.18 mts 
bgl to 18.17 bgl of which 86.5 % of the wells have water level within 2 
mts to 10 mts bgl in pre- monsoon and Post -monsoon the depth 95.2 % 
have of water depth of 2 to 10 mts bgl. 

• From the data so collected from the monitoring stations and hydrograph 
stations 	Ground Water availability in the reporting year 2017, is 
estimated to be 16033Ha-m. 

• There is increase in the ground water availability to the extent of 9.12 % 
over previous base year of 2013studies 14625 Ha —m 

STAGE OF GROUND WATER DEVELOPMENT IN THE STATE IN 
THE STUDY YEAR 2017 

Particulars As 	on 
2013 

As 	on 
2017 

Annual extractable Ground water resources 14625 16033 
Existing 	Ground 	water 	Extraction 	for 
Irrigation(ha.m) 

2148 2058 

Existing Ground water extraction for domestic 
and Industrial water Supply(ha.m) 

3229 3314 

Existing 	Ground 	water 	Extraction 	for 	all 
uses(ha.m) 

5377 5371 

Provision for domestic and Industrial requirement 
supply for 2025 

3902 3669 

Net 	Ground 	water 	availability 	for 	future 
irrigation development(ha.m) 

8575 6993 

Stage of ground water Extraction (%) 37% 34% 
Category Safe Safe 

Stage of Ground Water Extraction 34 % hence is categorized as SAFE. 

2. Ground Water quality 

Ground water quality is monitored at different locations with the help of 48 
nos. observation wells , 2 well out of 48 wells (4.16 %) are affected by 
salinity it being in low and tidel water affected areas. Rest of the wells are 
having fresh water and chlorides are in permissible limits. 

Entire Goa state is free from fluoride. 

3. Ground Water Recharge and Water Harvesting Structures 

State has constructed two Medium dams namely Salauli Dam and Anjunem 
Dam located in Sanguem and Sattari taluka. 
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a. Salauli Dam in Sanguem (South Goa Dist ) 

Monsoon water is harvested from the catchment area to the extent of 
22700 ha-m.to irrigate 9686 ha of land in Sanguem, Qupem, Salcete taluka 

of South Goa. 

Supplies drinking Water to the extent of 200 mld to South Goa district. 
Ground water level in the entire command area of the Saluli Dam is safe. 

b. Anjunem Darn at Keri Sattari ( North Goa );- 

Monsoon water is harvested from the catchment area to the extent of 4485 
ha-m. Supplies water for irrigating 1800 ha of land Sattari and Bicholim 
Taluka and drinking Water to the extent of 80 mld to North Goa district. 
Ground water level in the entire command area is safe. It was water stressed 

area prior to construction of the dam 

c. Tillari Dam (Inter- State project) North Goa ;- 

Monsoon water is harvested from the catchment area to the extent of 
44738 ha- m to supply water for irrigation in the talukas of Bardez and 
Pernem, and drinking Water to the extent of 100 mld to North Goa district. 

d. Minor Irrigation Dams: - 4 nos. minor dams namely Amthape in North 
Goa and Panchwadi, Gawane, Chapoli in South Goa dist, harvesting 29365 
ha- m of water. These dams supply water for irrigation and drinking, for 
Bardez, Ponda and Canacona Taluks respectively. Due to supply of water 
for irrigation the ground water level in the command area is satisfactory. 

e. Lakes and Spring / Ponds;- State has taken up development of lakes , 
wells and other water storages structures for rejuvenation of water bodies 

have implemented over 1500 nos. small projects . 

f. Bandharas;- The department has implemented over 350water harvesting 
structuring by the way of bandharas /weir on the rivers, which are storing 
564.7 MCM of water which charges the ground water and maintains E- flow 

in the river. 

g. Mining Pits;- There over 100 open cast iron ore mining pit in the State, 

which are spread across over 50 kms in Sattari, Bicholim. These abandoned 
mining pits are massive ground water recharge structures. An estimated 

15000 ha-m of rainwater is harvested in these pits. 

These pits are recharging the ground water, department is working out the 
proposal to use the harvested water to supply for drinking and irrigation. 

3. Groundwater Regulations 

➢ The State has implemented Goa Ground Water Regulation Act 2002 on 

29/ Jan /2002 
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➢ The State is actively monitoring the ground water resources for its 
availability, use and contamination. 

➢ To monitor and for judicial use the ground water the government has 
declared entire state of Goa as Scheduled area, where it is required to obtain 
prior permission of the ground water officer , for construction of new wells, 
withdrawal of ground water. All the existing the ground water structure 
registration is mandatory. 

➢ To implement the provisions of the act, Ground Water Cell is constituted by 
the govt headed by the Chief Engineer, with Sr. Engineer, as members. The 
role of the ground water cell is to monitor and regulate the sinking of new 
wells, and control drawl of water for commercial purpose. 

➢ Govt has nominated 6 nos Ground Water Officer in the state in the grade of 
Executive Engineer who are implementing provisions of the act. 

➢ The state of Goa first state in the Indian union, to levy tax on the commercial 
exploitation of water. 

➢ The consumers are charged Rs 2 per Cum during monsoon, and Rs. 6/ m3 
from Nov to May of every year. Domestic purpose i.e multi users are 
charges Rs 0.1 /m3. 

4. Rejuvenation of Water bodies;- 

A subsidy scheme 'named Nital Goem Nital Bairn' has been introduced for 
rejuvenation of wells where in the well owner is provide financial help upto Rs 
50,000/- (max) 

Water Quality Lab;- Department has established full fledged water quality lab 
under hydrology project which monitors water quality pre and post mason. 

5. The water resources department has enacted Goa Irrigation Act 1973 and 
Goa Ground Water Regulation Act 2002 for protecting the water resources 

and its judicial use. 
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OTTICE OT TI{E INCINEER TN C}IIEF
\TATER RTSOURCHS DSPARTMENT

JAL SANSADI{AN BTI,AWAN, TULSI JSAGAR
BHOPAL (M.P.)

| ... Pho']S073s-255?{a3 ......* Frx}7$"1:zsS?3"0f ,,.__.r:
M*mo No. - 32lIlt{/l}rrjor/.lt{sT/20?0 Bhrpnl, Dored t[/06/]020
To,

$ecr*tary,
Sovcrnment of Indir,
Mlnistra of Jrl Shakti,
Drpartmenl of \ffrtcr R$ources & Grnga ReJuventlion,
$hram $hdrti Eh*wrn, Boli Marg,
I{erv Delhi-tf000l

SubJect; - Initlrtinn of urgcnt rtcps to improvg wller con*em*tion/wrtcr u*e
cfficiency ia lhe couatry-reg.

Ref: - Your DO no. T-3901ll6l2Sl9-GWAIWIv{11095 Dated 72.04.2q20
_0{H000--

With reference to ahve letter, please find cnclosed hercrvith the asion
taken report of M.P., Watcr Resources ilepartment, to irnprove thc rv&lcr

conservatiod rva{er use efficiency in Madhya Pradcsh Statc.

*\--':
f,ncl: - A* rbsve -11tfrt 

o

(N.K.Parihar)
$upcrintending Erglnmr (Mrior]

O;o Engineer-in-{f,hitf
Wator Rss*urces Department M,P., Bhopal

Endt No. ,lllll$WrJor/ItlGT/20?0 Bhopal, Datcd ll fi6n02,0
Cqpy forr*rded to:-

I. Officer on Spccial Duty {OSD;, GaM.P., Water Re!$urces Depa*ment.

Mantralaya, Vallabh Bhawan lor information and necessary &ction.

Encll * A* rbove
*d

{N"K.Parihar}
Sup*rlntcndlng Englnwr ( MtJor,

O, o [ng inc*r- in-C]ticf
lfrtcr frcscurccs llcptnment M"l'., $hopal

| \rs,?*r!olxt rotDtlutrrB*'tr1frur$ul,lt.-ra$sr-t}6l"ro]t't? 110("1016 0o(r
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The gg%raphicat ara of Mdhya Pradesh is 308 l*kh hcEtares in wtrich ne{ sswn
area ig about 150 }akh hectarts. The irrigntion p*tential has been estimated ahour I ll.q
laLt hstam, urt of which 60.9lakh hectrrEs is inigned rhrough surf*ce irrigetion and i3
I*Ih h€ctsrca throwh grcund we&r. Llp to the yerr 2005, rorsl 2t.9gf lakh hectares ol
Inigation pcflenti*l \ras er€atld through S completcd and, 15 ongoing Major prujects. 104

complctcd end I0 ongoing Medium projesx, 3343 completed and E86 ongoing 1tinnr
Froieets- Mog af the canals were unlined and due to excessive s@sge of water cnd c,th,:r

tmnsrnisgion loeses r}tc rilater usa efficieilcy was a*ly 34 slo.

The economic condition of satc is mainly agrarian based and ir depends upon rhe

o**rall devetopment of \ryatcr rcsource$. lr the year ZA*| rhe W'*ter Secror Restrucnrring
proj*t hes b6n launched in Madhya Pradc,rh with the fin*ncial essist&ice of \t'orid
BsttlL to irnplenrcrrt the efficicnt managemetrt of water by improving the Esnditia* eif
can*l syitsm irr the SUte. The World Bank had provided lour of nrpecs 19t9.00 crsrEs lr:r
thir proicct. Undsr this projeet rctal 4,95,000 hecrarss of inigated Isnd has oeer
devcloped by rcsrrucnring the canal fierwork in 654 projecrs of rhirty di$ric6 under tive
Basins' CIranrbal, $indh, Betwe, Tons and Ken. Under this project" torai ?gtl3 kms .rf
leugth cf rndn" distribuarix amd ntinor c*nals werc lincd rhereby er*rencing the ]\'arrt
Use Eftlciency from 547e to 66% by minimizing the seepage and other trensmission lersses

liom Esnals. The canal watsr was brought to the tail end h-v reducing tlre seepage losses.
At prcsent micro inigctiorr sy$tcm (sprinklerl Drip system) has be,ca implemenred

in =&*ion snd 35 rni*or inigxion projec* dming to tncrcasc the Warer Us* Efficirnc3
ln th[s system af inigation the water is carrid thrbugh pipes.This minimiz*s the segna*r
md rensmiesion losscs of water in cenals" The Warer Usc Efticiency in prrjecred rs 34
pcrcffit. By tlri* system of irrigntim, Mp \liRD is rying to provide inig*ion facility in
arms siantd at higfurr altinrdA \irhi* was nor possible to be irrigsed by gr*viry fiow.
Aftsr completian of thesc prsj@tq inigatir:n fsciliry will be availablr in abour I ? lakh
heqrars* of arce. +

(bi.K.pJhari
Superintending Engincer (htajar r

(iffice of Engineer-irChie|
Water RcsourcEs Dept. Biruprl

'; r ;r{rr!r{l4\ngtfto}vl r" ltr H6 ilAn al.6}lGt0 06rr



r tetrer No. ya Mo + (ftfru1 07-ss6/2019 8 Ll

Governnentof Hhar
ll/ater Resoure Depafinent

Frffi $anjw ltam
Secretary

To
Stld U P Singh
Secretary
Depar0nent of WR, RD A G& Mtnistry of Jal Shak$
Shram Sha*ti Bhawan, RS F{arg
New Delhi 110 0$I

/ Pafira, daed- d'2/ 2o2o
$Ib: Rqqding imprwenent of Wahr Oonservatbn & Water l*e $ff*ncy srd Wa&r' PrkJrE Fdlcy, " ;. . '\e :

Ref: m Lffir no. T-3901U6/20i9€W Section dated 21{ts-2019 ard letbr no.58 dahd
07-01-2CI20 addrcssd to Chkf Secrehry, Bihar.

*r.
In rcfurerre to your letter, It is to state &at &e DoWR DO Ldter no. T-3901V6/201$GW

Sdst dated 2f{8-1019 is mainly rdatd to grourd water, whk*r is delt by a separate departrnent
nalndy Mlnor W#r Resuraes DeparUrnnt (I'/IWRD), Vibs Blrawan, Patna. lnflRD also tak care of
Minor Surfre wqter Schemes & RRR ef \fYatsr Bodie$, &py of the DoW& MOJS hffiers under
refer€noe ha$ heen erdorsd to MWRD for omdhnre. l{orrcver, tfre issuc rdated b surfae water
ttroreh major and medlunr rlrcrns are be&ng lookl afur ry S*s &pafircnt

It ls ta lnfiorm that Gsremment of Shar has undertaken an amhitious scherne named as lal-
ffin-}lryff!fi, whkh is b be executed in mission nrcde by multph Departnwts yE Rural

Der@rnnq Mirpr Water Resources, Agrkulfure, WaEr Resoures, Environrnent & Forcsf, Urban

_"" qqFF.ffint, Parrhayati ffi, Flannirg & Dandopnent, Public H@l$ engineering, Energy*_11[pl
Htpbandary & FtsherE$, BuiHing Cormtnsbn, frtpn* Total aost of prolects [s abwt R$ 25350 Cror€

Wnnirq over 3 lrears.

X*l-jlesrycn-tlnrlynl i

kl-leffiian-Hariptihas comporrcnts of rtr*ry srservation (rain water harv#ing in hd$irEs,
re$to&thn of Public w&r enservation structurcs like pofids, Ahar & {rm, umlts, cemfiucmn of
CM darns on the rivrsres I rwm", wat*tnans{er flrorn surplur b ffiit are, ground water redmrying

Srmugh d & & redrarge $dts,laldraBn, eh), better unH rre effic*mcy thrqgh Drlp & Itlkro
lniga&n, altemative oops & C-rop rotatbn; transfur of drinkirqi umter throtqh ppe in ddicit area;

imprwenmnt in Alr & water quallty by ir€?sa$irg green e\€r ry massfrre tr€e transphnBtlon,
irrrlam eohr energy use ard reductior h tfiennal dechicity; rnotirration & Armrerw pragaffiwne

hr Wblk etc. Ttn componertrffie details of lal-Jmnan-tlariyali is giwn in Brodrurcs (Sofr epyw).
lilatar C{rffirithn end Water t}re Efrlrlency (ilrior* }lcdl$m SIU Sdters)

Tplanprove water conservatbn and water use effichncy, WRD has urdertalren f,-anal Uning

works end renorration of structures, onstrudion of Pr.rcca llllater Course, Micro In$ntbn, Drip

InQatiq!, Automated Gate Operatbn, etc. Apart frorn this, trtiliffitbn of treated selry vvater (STP >

100 MLd) lras been planned by our department ard t'lWRD is b uUlize effitcntfrorn STP<100lit0.

Alr@n WR.D has prepared DPR for utilization of 350 MLD (142.90 cwec) BeaH se$r€e
watsr fram &e Patna STP's sltuated at Seur, Karmalidralq Saidpur, Kanka$agh, Pahaadi and Digha

by pressure pumstnp to the e)dstrng Sone Crnal sysfienrs / Ahar$ Pon*in the proposecl Green belt of
Wla rna$tcr dan.



fi W$rr Frtdqg Fellcfr

Itrlg{tbn WafiBr Prndnf - fiatbnal Water Folfiry (19S7) envisaged that wds r6te sturH be $Ktt
as b onq the scarcity value of the rcsourcee to the users and foster the rnoUrrathn for lts
emnornical use. Water rate should be adequate b cover the annual O&M oost ard a paft of cagtal
o6t to be remered. Based on the Vaidyandran Commitbe (1S2) recryvnrrendaton for water
prktng and odsting water rates in sunwnding states, Bihar Stahe Secofid Irrgatfirn Oommtssion
(199*) came out wt$t rcconrnrerdatbn of increasing the water rates br kharif (perennhl) frqn Rs
89.451h4 (€trec6\,e frorn 0I-tS'1983) to R$ 248/ha considering only reconery of O&M 6ct, Rs 326/ha
co$iderirE ffiIvl plus 1% capltalcost recovery, and Rs 4tH/ha mnsiderirq O&M plus 196 capi&alcoot
reao\sy phr 10,6 depreciation. But keepirg in vieur the eoonomic condition af furnrers, Government
etH not fuund fea$ble b increase tln water rate as per &mmissbn's rremmnrendatbn, ard instead
GOB rwisod the rate of Kharif (perennial) to Rs 88/Aoe i.e. Rs 217.451ha vi& tetmr no 1221 datsd
Z6-X1-2001. Thereafter, inigation waEr rate hm not been revised, although irdustrtalwater mte was
rerrimd in 2016.

As sM above, Gqremment has planrred b use the Beated swage wats br inigathn
purpo6e, akhangh it is msty affair as irt involves pumping and iron pipe network. Recych ard reuse of
waEr after heatnnnt of sewage water !o speined standards for iffigafron is to be irrcentivised
thruagh a pmperly phnned tariff q6tem.

As per National Water Polry; Water Users Assoriatiom (WuAs) was to be glven statutory
pourers b mllect and retain a portion d water charges, manage volumeffic quantum of wa&r allotted
to Srem ard maintain the dis$ibution systvn in ttre{r jurisdiction. In Bihar, the above poltcy iri already
in rcgtle; ard WRD has harded over about 5{ distributar*s to WUAs. WUAs ale authorised b dhct
water rent and rctaln 70% for upkeep of CanafDlstributary; only, 30% is to be deposited in
Gorcrnment Treasury. But this systern is not workirq v$ell and this iste h* alrm$ been rryrbd b
ClltC / Dotfil& RD & c& Minlstry of Jal Shakti. mL
Ird*rtrlal Wilsr Hdng -TtE indt&hl, omrnercial and Municipal use waEr rate was ftxed as Rs

;l"5..perlbossard gallon itl 1998, whk*l was rcvbd to.*s t8 per thomnd gnllon vk e hffi no 189
datedOS-L&.rci6.

If*$ i$ fur rcur kind ir$orm&r a.rd remcsary ffin pleffi,

Merno No"

rloffiryadkm.

llerno ie. S Lt /patna, dated: 4 "4 )lrir*
@y to The Cht€f Smry Shar in refuene b Dhry m 170 d#d ffi.0f-2020 for

Yo{rs sincerety,

LalJ**
(Sanjw Hens )

S? p",ffiI ?/ozlt-zo
Copy to The Secretary, Minor Water Resources DeparunenL Bihar # tnformation and

I

{",-ul d*w
(Sanjeev Har6 )

Secreeary

kind irfonnatior,

,""bc* w
$eq,e0ary



Rural DeveloPment and
Panchayat Rai DePartmant,
$ecretariat, Shennai - 9.

I invite attention to the reference cited whereln Action Taken Report was called

far in regard to urgont stepe taken to improve,ry31?r conservation, water use efficiency

with reference tc O.A.No.$97t211gfiled tiy $hri Rajendra Tyagi & Anr".vs Union of lndia

& others in the r-ron,*ie Hational Green *ibunal. i am to encloee Action Taken Report

in regard to preveniing *rjrge of water and misuse of groqnd water in respefi of the

$tate of Tamil Nadu.

for Additional Chief $ecretary to Govemment'

*n,T{ffi"rs
l* \ '\

Lette t. No.**-$ ! IC I $ . I /?S20*, {pted : I 7'7'?040

From
Thiru, Hans Rai Verma, I.A-S.,
Additional Chiet $ecretary to Government.

To
The $ecretary,
Ministry of Jal Shakti,
Oepartment of Water Resources, River Development &

Gang* Reiuvenation,
Government of lndia,
$hram Shakti Bhavran, Rafi Marg,
New Delhi-1 10 0S1 (w.e)

$ir,
$ub: Hon',ble National Green Tribunat in o.A.No. 597flI019 0f

shri Rajendra Tyagi & Anr. v$ union of India & orE.

regar6inb preveniinfr water wastage and misuse af ground

witer *Actiqn Taken Report sant - Reg*rding'

Ref: From the Secretary, Department of WR' RD-11{ GR'

rvtinistry of Jal srrarti, Go[, New Delhi, o"o.No.-T-3S011/6/

2019-GW $ection, dated 2X'8'2fr1$ and U"4'20?:0'

Yours faithfullY,
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R.D & F,R (CGS-I) DeFt,,

& note on status of yUater $upply in Kurnl Areas

There are 36 Rural Districts comprising of 388 Block panchayats, !Z,SZ4
Village Panchayats and 79,394 habitations in the$tate" The total rural papulation sf
the $tate is 4.04 crore which is S?o/u of the totat population of the State.

Water supply sources

Prsvision of drinking water supply in rural areas is the basic duty of the
village Panchayat. Hand pumps, puwsr pumps, Mlni power pumps and csmbined
water supply Scheme (cwss) are the majnr sourres of water supply in rural are6s.
Plped water I$ supplied through oHTs, GLRs and Syntax Tanks in viliage
Panchayats. The details of various drink*ng water supply system in the state is as
follows:-

Category Avsilable
, 1,&5,723Hand pumpsj r rsrru v{/ttav}

i Power pumps 1,14,269

: L,70,71_5

, 1,00,012
a ......

r 738f

:-
j Mini power pump$

water supply Is also being provided hy TWAD Board through $4g combined
water supply $chemes (cwss) benefiting s,L7s viilage panchayats"

Automation of Uyater suppry in Hurar Areas - a pilot
The entire rurat area$ get their water supply distributed through 1,0s,012

over Head Tanks and 7381 Ground Level Reservoirs available in the state" The
water is pumped into these distribution systems manuelty by th* ol-lr operators
and the guantity of water being supplied is monitored rnanually by the oHT
operators and the village Panchayat Staff. However, there should be a system that
should provide the accurate quantum of water supplied to the villages and should

OHTs

clnt
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be very h*lpfut fpr efficient pumping of water' avoiding

certain areas and leveting the paucity in other areas'

Chlorirrationofwaterisregularlyundertakenby

manually. Apart from that few quality parameters of the

as pH, Fluoride, lrcn are being monitored by the Village

there l5 a need ts have a holistlc assessment of all the

the excess water suPPlY to

the Village FanchaYat Staff

water being suPPlied such

PanchaYat Staff' However

qualitY Parameters of the

chtorination, UV Disinfestations and

r calculated based on the Volt'lme of the

drinking water being supptied in the rural area'

Hencelnordertomonitgrthequalityandthequantity*fthewaterbeing
suppried and to improve the efficiency in distributiqn and power csnsumption'

Cornprehengive srinking Water Asset Man'agement solution, an innovatlve

technology for regulating the water supply, autamation of purnping af water and

filling the oHT, disinfection of water and monitoring the pararnete's that affect

water quality and quantity, has been installed in 5 Vitlage Pancheyats in $alem

Dlstrict as a Pilot studY'

TheComprehensiveDrinkingVYaterAss*tManagement$olutioncoversthe

following proJect nperation services

$uPPlY Automation

Autornation for water suppry (automatic on/off mechanisrn for Yank fill) and

distribution

IoT (Internet uf Things) $'otutian

RealTirnemonitgringofqualitydataforpro*activepreventiveacuons

Quality llonitoring with $efisors' Artificial trntelligence

Thinge (IoT) aPPlicatinn

(AI) and Int€rnEt of

on.linemonitoringofphysicallchernical,ionlcfeatures
ae$thetic Parameters'

and health &

Quality Reclemation by UY di*infection

The Water quality imProved bY

lonization. UV dosage fot- each tank shall be
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tank, time of water in tank, fouring factor, hydrauric fartors e/t, ramp-rife end factor
using Aftifictal Intelligence,

Outmme of this pitot

The outcomes of the introduction of this automatic monitsrlng technology
comprehensive Drinking water Asset Management solution are -

1. Efflcient utlllsation of ground water and avoid over exploitagon
z. Equitable distribution of the water to alt beneficiary villages
3' Savlngs in electricity charges due to efficient distribution system
4' $upply of quality drinking water subscrihing to the standards IS 10500:2012.
5. Timely corrective action on all key physical / chemical and health parameters

of water and avoid any damage"

HG|{REG$- water conse'ation works under }rgHBxG$
during thc FY toSo*zl

As per the G,o{Ms.)No.z44 Revenue and Disaster Management
(DM-II) nepartment, Dated L?.05"202A, Employment under MGNBEGS is now
provided 100?c in 25 districts and proportion of persons ernployed in MGNREGS in
remaining 11 district is being maintained at 50yo excluding containment zones and
Red Slocks.

Now, the workers turn out has been gradually increased to 13 lakh workers
per day and work ls now provided in 3s Districts excrudlng containment zonas and
Red $locks. ,As on 03.06" zgzfrt 1,zs crore rnandays have been generated.

The secretaries of Four Ministries (i.e) Rural Development and Fanchayat
RaJ' water Resource, River Development & Ganga Rejuvenetion, Land Resource,Drinking lrvater end $anitation, Government af India vide D.o letter No.J-11060/4/2019'RE-VI {e-3ss816} dated ?,4.a4.2a2.0 have reguested that resourcesbe optimally deployed to catch the rain during the monsoon this year andpreparatory activrties under MGNRE6$ must be taken up accordingry.

Further, Gnvernment of India
conservation and irrigation activities

have instructed that. apart from the water
allowed under MGNREGA a number of related
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activities are taken up under other schemes being implemented hy the Ministry of

lal $hakti and Department of Land Resources.

Accordingly, the District Collectors were requested to take works as detailed

below by letter No.337S5/20}$IMGNREG$-I-1, dated"30 .a4,2a2A:'

. Augmentation of existinG water $ources, ground water recharge, rainwater

harvestinE and grey water management for reuse and recharge (constructlon

of community soak pits / ieach pits / waste stabilization pond), repair and

restoration of water bodies, watershed managsrnent under WDC*PMKSY,

r Under Swachh Bharat l4issiun (Grameen) - SBM-G, fcr Srey water

management activiti*s e.g community soak pits / leach pitsl waste

stabilisation ponds, etc., conveyance of gr.ey water from the household to the

polnt of treatment / disposal, wherever required, have also been envisaged

from the lsth Finance Crmmission grants to Rural Local Sodies (RLB$) in

convergence wlth MGNREGS.

r ReJuvenation of traditional water bodies (irriEation tanks, old stepwells,

Baolts, cld ponds and other water bodies, etc.,) for community are

Permlssible works under MGNREGS'

r Districts are requested to undertake a quick and comprehensive ce*sus of

such traditional water bodies with detaits of thsir present $tatus'

Subsequently, remaval of encroathrnents in the water bodies' boundary /

spread over area can be taken up bY the relevant Revenue authorities'

r Renovation including desilting, construction / strengthening of lnlets /

ouHet$, catchment area ffeatment (afforestation, etc") can also he taken up

in thosn traditional water bodies'

r Simitarly rejuvenation of small rivert throuEh

Management prectices may also be initiated'

cornmunitY driven Rlver $asin

I $uch activlties wruld ensure water source sustainabitity in

would strengthen the ongoing Jal leevan Mission tllM) belng

MinistrY of lal Shakti.

r Ccnsultation / Collahoration with the Departments *f lrrigatlon / Water

Resources/DrinkingWaterandSanitationoftherespectivestEtes/UTswill
be sought for effective implernentation of euch workg clo*e'

rural areas and

implemented bY



In additlon Regional offices of central Ground water Boarrl and state Level
Nodal Agencies (SLNA) of WDC-FMKSY progr*mme will also be requested to
provide technical support to select suitable locations for construction o,l,
suitable water harvesHng / ground wat€r recharge structures.
They will alsa provide guidance to ensure optimal designs for new structures
as well as for modlfication of existing structures to improve ground water
recharge.

Pricrity tltlorks for FY 2$20-21 under I'{GHREGS for water conseryafian.
* construction of 10,000 cement concrete check Dams.

' construc$sn cf 1,25,000 Individuar soak pits and 2s,500 communrty
Soak pits.

r construrction of 1,000 Indrviduar Dug wefis and 1,000 communrw Dug
wells.

Plantatian of 64,00,000 saprings under Massive Tree prEntation
Programme (MTp)

ConstrucHon of 300 Km Cement Concrete Drainage.
Works like Earthern Sunding, Stane Bunding, Cutting of
contour Trenches and staggered Trenehes, sunken ponds,
will alsc be taken in a large scale.

r The Distrfcts have arso been Instructed to take Land Beveropment
ActiviUes and plantation of Fruit bearing Trees lHorficulture Crops ln the
Lands of pecple mentioned in para 5 of Revised schedule I of r'lGlvREGA.

During the Fy zcz}-zL, rg,7gg Naturar Resources Management work$ arerompleted with an expenditr.rre of Rs"?43.g3 crore and 7,41s water Relatedwsrks are compreted with an expenditure of Rs.15g.16 Crore as 0n 03.06.2020.

The percentaga of expenditure on Natural Resources Management wcrks andwater Retated wqrks against the totat expenditure is at 6g.sgo/o and 4s.14?orespectively' The expenditure on NRM works and water Rerated works wi, be

fftrxIu;:'-' 
months since rhe dairv rurn our of workers have picked up
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Dasitttng cf c & il channels under MGilREG$ and Kudimaramathu works in

Delta Districts

r The Hon,ble chief Min*ster hns nrdered npening of Mettur Dam on 12.06'2020

tor enabring irrigation for Kuruvai curtivation. In this regard, chief secretary has

requested the Delta Distrist coltectors to keep the channels ready in fully

desilted conditisn for inflaw of water' 
areas wlll be

.*ccordinglytheC&DchannelsandotherChannelsintherur.al
desilted 10CI o1s under MGNREGS in the Delta Districts.

Tamit lladu water Rssources conseruation and fiugmantation Hllesion'

Kudimaramathu * ZO19-2O

r Fcr the Financial Year 2019-20 under Kudimaramathu' the status of works as

on 03.06' ?:AZA is as helow: -

llinor lrrigation Tanks: - *.. ,nFF { \ f*"7.201g, 500CI

r As per 6-O {Ms') No'86' RD & PR (C65-1) Department' Dt'l

numbers of Minor trrrigagon Tank works, 526 MI Tank works are under

progressand4465worksafMITank*arecampleted.Andgworkgaretobe

takenbytheDirtricts-someoftheDistrictsstatedthatatttheworkswillbe
cornpleted by 15,6.?020 and s*me other oistricts have mentioned they wltl be

completed the works bY 30'S'2020'

*:r-;T_::::T:, 
*o.ru, BD e pR rccs-') Departmenr, Dr.26.7,e01e, ,tf:

numbersofPondsandooraniesworks,s,LLLPondsandsor'eniesareunder
progressandlg,043worksofPcndsandooranlesarecompleted-And2,798

number of works are to be taken by the Bistrlcts. some,of the Dirtricts stated

thatalltheworkswillbecompletedbyls,s.2020andsftmeotherDistricts
havernentionedtheywillbecornpletedtheworksby30'6'}020.
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Under SFC Grantr

I The Kudimaramathu works under SFC Grant will be taken by 20 Districts only
vlz., Kancheepuram, Tiruvallur, Villupuram, Vellore, Tiruvannamalai, Salem,
Dharmapuri, Krishnaglri, Erode, Tirupur, Trichirappalli, Karur, pudukkottai,

Madurai, Dindigul, Ramanathapuram, Virudhunagar, Slvagangai, Tirunelveli
and Thoothukudi Dlstricts" They have taken 283 numbers of MI Tank works
and 3,280 numbers of Ponds and Ooranies works, Some dlstricts vlz.,
Ramanathapuram and Tiruvannamalai, they have not started any work due to
court case pending and other districts were commenced the works,

r Henc€r all the District Collectors are instructed to start all the works and
complete by 15.7.2020 in respect of Ponds and ooranies and complete the
works in respect of Minor Irrrgafion Tanks by 15,07.2020,

Jal J*evan Mlssion - [tahatma Gandhi ]{REGS - Convergence Works for
Water Conseration

a) Source Strengthening

b) Water HarvestinglAqulfer Recharge

c) Grey Water management and Re-use

d) 0ther Activtties

Llet of Actlvitiesr

a, $ourcG StrcngtJrening

' ReJuvenatlon of rural water bodies(Rivuletsl$treams, MI Tanks, ponds and
Ooranles).

. Desiltlng of supply channels.

. Rsnovation of Feeder Canals.

r Renovation of Distributory Canals.

r Rgnov,ailon of Minor Canals.

r Renovafion of Sub-minor Canals.

f
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b, llllater il;rvesting / Aquifar f,echarge

r Construction of Checkdams for community (Loose Boulder Checkdam/Gabion

CheckdamlCer"nent Concrete Checkdam ).

r Construction of Farm Ponds for Individuals.

. Construction of Open Wells for Individuals and Community.

r Constructinn of Recharge $hafts.

r Construction of Recharge Pits.

r Con$ruction of Recharge \nJelts,

r epnstructlon af Sand filter for Open well Recharge-

r Construction of Roof tap Rain wat€r Harvesting struetures.

, Conrtructian of Mi*i percolation Tanks.

c. 6ray Wntsr ldanagemant and R€-us€

r Construction of $oak pits for lndividuals.

r Cpnstruction of Soak pits fot'Community.

r Construction of Drains for C*mmunity'

d, Ot*er Artivitiee

r Trench cutting.

r Earthen Bunding and St'one Bunding.

r Plantation activities.

% q
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Tamil Hads Water Supply and Drainage Bcard

Frcventive t*leasurc* taken by TWAD Euard for Reducing Water Wn*tage
and misuse of potable water

As per the polior of the Government. the Combined Water Supply Schemes
(CWSS} executed by TWAD Eoard in lamil Nadu cmvering more than sne Local Sody
is being maintained by the TWAD Board. At present, TlffAD Board rnaintains 586
Combined Water Supply Scnemer Lo supply 2146 tltlD (miltion litres of water per
d*y) coverinq I Corporations, 67 Municipalities, s4T Town panchayats ,4g,g4gRural
habibtions benefiting a poputation sf 4.23 rrore and 541 Industries / Institutions-

In order to pr*vent vvater wastage and misuse of potable water thr
fnllawing mearures are taken,

' All the combined water supply schemes are
metering anangements using ultrasonic water
water meter etc., in respective pumping mains
track the overdrawal ancJ less supply af water
wastage and misuse.

properly maintained with
meter, electr'CI-mechanlcal

and l'eeder mains so as to
' thereby preventing water

Pipe policy af TwAt) Baard has been frarned in * way considering both
economical and functianality ciiteria s0 as to imprave the age of tire scheme
and preventing water leakage.

TWAD Board has executed some milestone projects such as Hogenakkal
water supply and Fluorosis MitlEation Project uring advanced technologies
where tfie entire treatment plant is designeo in u way for" zero wastage.
Defunct bore wells have been converted into rainwater rficharge structures
and non'feasible defunct bore wells have been properly closed in order toprev*nt any misusn cf water and untoward accident.

Emergenry Inforrnation Receiving centre has been formed in TWAD tsoard,Head office, chennai, so as to receive the pubric grievances from ap overTnmil Nadu regarding water suppry th*reby monitoring reakages and iilegal
tappings.

Ta create &waremess among public not to rnisuse water and not to involve inilleEal water connection' awareness activities have been carried out then andthere through ccDU ( communrication and capacity Develapment unit).
Appropriate trainings have been Eiven then and there for the workers andoper*tors in the treatrnent ptant, pump house to maintain the machineries
without any leaks so a$ to avoid the water wastage.
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] The Bid conditions to fix the contractCIrs for maintenance of Combined l8ater

Supply $chemes have been framed in a manner to impose fine to the

qontractor wherever there is a reduction [n water supply qu;ntity due to

improper maintenance such as leakages'

In Addition to that, far Artificial Recharge uf Graund t"?ti-If
Rainurater Flanresting structures is helng carried out thruugh Tllt'*tr

Board
r The $ources fsr these Cnmhined Water Supply Schemes are bor:e welE,

Infiltration well and open weils, etc. Canstruction of recharge strufiJres are

r*ing canied out to enhanct the ground water level in the areas where the

ground water level depletion in high'

. To *nhance the sustainability of the drinking water sources, rmharge

structures are being impler*ented by TWAD Board under the Frirne Minister's

Gnamcdaya Yoiana (PMSY) Programme, ARWSF Programme a$d Na$+nal

Bank for Agriculture and Rural nevelopment (NABARD,I ft]:Pnce' 
Master

Plan A*iftcial Ground Water Recharge Structures(MPAGWRS)' Minimum Needs

Programme (MNP), Central Ground water Board {CGWS) and National Rural

Drinking Water Progrnmme (NRD\ilP)'

The $ustainability structures are check Dams, Percolation ponds' Pits and

Trenches, Reefraige $haft and Improvement to Traditional Orranies etc" fire

being irnplernented from Financial Year ?001-?002 to 2014-?015'

, The efficacy of the Recharge Structures have been T?Tq throyg.h

rnonitoring of water Level i:"r the selected observatiCIn wells located in

proximity 1s the Structures. The analysis so far carried out indicates an

apprecigbleriseinwaterier,elsinallthellT.*'locatednearcrtotile
Recharge Structures. since the Financial Year 2015-16 tO ?017-18 funds were

not allocated for th* implerrrentation of sustainability structuras' During

the Financial Year 201S-19, 10 nos' of Recharge structures con*ruc'led in

Ariyalur sistrict and virudhunagar District under District Mirreral Foundation

Trust Fund.

. The Hydro Geo Msrph*iogical (HGM) map$ are being ured by the

Hydrogeologists for Ground vlater Development and Man*gement' TWAS

Boarrj is berng sensitized and encouraged the Rain water Harv*fring frOrn

schosl lerrel to private and public in Yam'rl Nadu' The Rain Water Harvmting is

impremented ttuough Sustainabre water security tvrission (suwaseM) prolect'

r At about 1256g nos. cf fi,ainwater Harvestirig structures are implemented

thnrugh TVTiAD Board at ,i ;osL of 531'65 crore since the financial Year

'lfrrt i r1-l en 'll1'l Q-1 0



The details of pragramrre urise and lt,;trict wise

implemented thror:gh IWAD Spard ls given beiow:-

R,;:,urJe structure

nff*U Board
%
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Di*trict urise $tructure wi se implemented Recharge Structures
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1' Due to consecutive failure of monsoon and rapid developrnent of Chennai City
and its suburban areas, there is ofien acute water scarcity in the city of Chennai.
Further, the available source of water supply are not adeouate to rneet tha
rcqui,ement af drinking and other purpCIses such as bathing, washing, etc. To
meet the eaid requirement, groundwater has been extracted rapidly in and
around the city of Chennai' Due to urbanization and rapid industrialization of the
villages in and around the city of Chennai, groundwater has been extracted for
the use of hotels, factories and other commercial purposes. consequent of the
failure ol tfie monsoon rains anrl rapid exploitatien of gr"ouncrwater the water table
in and around city of Chennai has been tnwered and the Cuality of the
groundwaler has been recluced. This cause$ an endang er al intrusion of sea
water below the surface of the ground. Hence, fhe Government have deeided to
regulate and to control the extraction and u*e ui groutdwater and to conserve it
in the orty of chennai and the viilages surioundlng it and enacted the chennai
Metropolitsn Area Ground water (Reguration) Ac,t, rggrfor the purpose,

In order to re-charge the optimum utilization of grrrunclwgter and formation of
hydraulic banier against sea water intrusion, Rainwater Haruesting has been
made mandatory and provisions for seizure and confiscalion of vehicles and
other eguipments used for violating the provisians of the Act, have been made byamending the said Act by the chennai tuletroporitan Area Groundraater
(Regulation) Act, ZAO2,

3' Keeping this in view, as a macro level strategy, Government of Tamil Nadu harreintrodued 'chennai Metroporitan Area Ground water (Reguration) Act, 1gg7,which covers of the whole of chennai city and 302 revenue vilrages around it. ltis' due to the implementation of this Ast by cMWss Board, the water table in thasouthern part of chennai city which was on an average depth of g metres before1988' has ri$en up to an average depth of 4.00 metres below ground reverwhichmeans that there is about 4 metras net increase. After th* imprementation of the

I

I
I
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Act coupled with ce*ain other mea$Hre$ such as construction of cfieck dams

acro$6 Koratalaiyar rivetr, there has been phenomenal increaseJriee in ttte gf,, ,fl*d

water t*ble. Check dam at $orne 5 locations are proposed along the koratalaiyar

river to facilitate recharge of the aquifer along the Tarnaraipakkam, Floodplaine,

Kannigaiper, Panjetty and Minjur well fields. Accordingly, 3 Check dams were

constructed during the yeara 1991, 1992 and 19S5 at Jaganathapuram, Velliyur

and Melsernbedu along Koratalaiyar river. These measurss facilitated the

phenomenal improvement in the grnund water level and as a matter of fact,

during thg drought years Metro water Board has been able to draw around 100 to

1$0 MLn of water from these Well fields only due to these mefrsure$ undertaken

by CMWSSB.

4. Chennai Metropolitan Water $upply and Sewerage Board (CMW$SB) is ffeating

ayuareness in Chennai cig every year, about installation and rneintenance of

Raln Water Harvesting structures, before the on-set of msneoon perid"

4"1 The residents are advised to contact the respective Area offices / Depot

offices of ClrtW$$B for proper guidance on installation and maintenanoe of

RWH etructures. The officials of CMW$$B would inspect the houses /

buildings tc asseEE the conditions of Rain Water Harvesting structures. The

publis Ere r@quasted to maintain the ftain t'Sater Harvesting structures

properly, tor effective recharge of rain water and thereby help to improve the

$later tatrle and its quality rn Chennal city, wlticlr wiil benefit during periode c{

drought or water scarcity. ln addition to this free guidan@ on the RWH

methods and mainfenanse are alsc provideu ta the public.

4.I in prder to get the rnaxin'ruin benefit by harnes*ing rain water during the

en*uing Norrr East monsoon rainfatl, CMW$SB insisted that the following

steps to be foltowed on the maintenance of Rain Water Harvesting structures

including Government Building*;

'l, f,lean the roof top"

2. finsuring no blocks or damages in the rainwaler piBes.

I
I
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3. Remove the brue metals, petrbles and sancl from the Rain Water
Harvesting strusture, clean and r.efill the sarne

4. Remove the silt and debris in the re-charge weii.

5. Test the Rain vl'ater :Jarves'ling siruc(r;res h,y pouring lvaler.

4"3. The rruater levels in Chennat City after the implementation of Rainwater

Harvesting (2003) indicate that there is no alarming situation. {Average
watEr level in Chennai fritl,during 2003 is 5.58 mts beiow grour.rd level and
the water leverl in 2017 is 4.5fJ mts her.cw ground level Tre ,rnpact of
Rainwater haruestinil from 2006 io 2011 showe almost on the steady state.
From ?Afi to 2014 the water level was in declining trend {in the order sf
3.80 mts to 4.85 mts below ground level) but not at the levet of l0&{
(6.83 mts below grouno level). Metro water is taking steps to bring back tha
20ffi level for sustenance"

lntensiva progrsmme for sustainable ground water msnagement like Campu*
Rainweter Harvesting, campus Grey water recycring, Resroration and
Rejuvenation of water bocries and storm water harvesting.

Prornoting Open well / Recharge well haruesting in turn it will intake large
quantity of rainwatet frrr recharge. Further it wlll increase the shalluvr aquifer very
much thare by inducec water tnanagernenl wili rnake ilrc grourrd water
manaSement successful.

ln addition to this, the CMWS$B created awareness among the public on the
watsr conservation through messages in FM Radia and through print Media also
for the judicious use of water especially during drought sonditions. The following
aqarenoss Brogramms$ rras been conducted by GMW$$B for the financial ye*r
2017-18 & 201S - tg on water consaryation

7'1''Mobile Van Publicity"($ vans with audio) to create awarehes* among the
gmneral Public on the methods and msintenanse of Rain watsr
Harvesting.

5.

6.

7,
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GOVERNMENT OF SIKKIM
FOREST AND ENVIRONMENT DEPARTMENT

TOREST SECREiARIAT, DEORALI, GANGTOK, SIKKIM _ 737102

oatealr[a 6/ zozo

To

Subject: Action Taken Repot on Jal Shakti Abhivan-2

sir' 
Reference to vour D o letter No T-3901U6/2019-GwA{wl\4/1091 daled Apdl 22'

2020,regarding the above subject matter pefiaining to OA No 59712019- Shri Raiendra Tyagi V/s

UOI & Ors.in the Hon'ble NGT, this is to inform you that more than 5 87 lakhs saplings were

planted coverirg 1 1 15 ha in the year 2Ol8-19 and 2Ol9-20 ir 8 identified waters stressed blocks in

South District of the State and awareness programmes were also conducted in GPUS & va ous

schools under Jal Shakti Abhiyan Details of Action Taken Report (ATR) is enclosed herewith for

your ioformation and i.rther necessary action' please'

The same is being forwarded to you thrcugh email also

Enclosed: 4!3bqy9.

PflP&s/Gos/F&ED

The SecretarY,
Deoartment of Water Resowces.

fuver Development & Ganga Re-Juvenation'

MinistrY of Jal Shakti,

Govemment of India,
Shram Shakti Bhawan,

Rafi Marg, New Delhi - 110 001

E-mail: secY-mot, @lic in

CopY for ilformation to:

l The Chief Secretary, Govemment of Sikkim

2. The PccF-cum-Principal Secretary
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ACTION TAKEN REPORT

JAL SHAKTIABHIYAN_ 2018 AND 2019

SOUTH SIKKIM

FOREST AND ENVIRONMENT DEPARTMENT,
GOVERNMENT OF SIKKTM.
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Ministry of Jal Shakti, Deparhnent of Drinking Water & Sanitation' Govemment of India

launchedJalshaktiAbhiyan(AwatelCoisewationCamPaign)on01/07/2019v/hichisa

time bound campaign with a mission mode approach covering 257 Distdct with 1592 in

watershessedblocksacrossthecounryincludingSblocksinsouthDistrict,Sikkim.

In this regard, a meeting of Secretaries and offrcers of various line Departments' University

andlnstitutionschairedbytheChiefSecretary,wascalledbyRuralDevelopment

Department (RDD), Governmenl ofSikkim on 08/07/2019

Forest and Environment Depar[nent being the maio stake holder in the held of afforestation

took tle following actions immediately with the direction of Ministry of Forest'

Envfuonment & Climate Change' Govemment oflndia under Jal Shakti Abhiyan as under:-

4.

Nominated Director, Envfuonment & Soil Conservation as Nodal Officer'

Nominated DFO (Teritorial) South as Distict Nodal ollicer'

Prepared District Plan for South District with block wise details' as identified ifl the

list as water stressed block for intensive afforestation progmmme'

Afforestation was carried out in South District as per the District PIan More than

5.87 lakhs saplings were plaoted covering l1l5 ha of area in watel stessed blocks'

Furthermore, awareness Programmes' cleanliness drives were also caried out in

various GPUs and Schools Details of the action taken repofi (ATR) under JSA is

attached herewitl for Perusal'

1.

2.

3.



. ABSTRACT:

' Plantation carried out during 2018 & 2019 in South Sikkim.

Details attached at annexure-Il

(c)Awareness programme conducted at Gram Prashasan Kendra (annexure-Ill)

(D) Awareness programme conducted at various Schools (annexure-I$

A)201E
SL.NO BLOCK AREA (IN HA) SEEDLINGS

(IN Numbers)
0l NAMTHANG 110 84420

02 NAMCHI 60 38320

03 TEMI 38 30165

04 YANGYANG 144 87600

05 RAVANGLA l t8 68490

06 SUMBUK 33 25125

07 JORETI]ANG 24 15800

08 MELLI 10 '7040

TOTAL:- 537 357060

Details attached at annexure-I

B 2019
SL.NO BLOCK AREA (IN HA) SEEDLINGS

fiN Numbers)

0l NAMTHANG 66 11200

02 NAMCHI 164.50 83250

03 TEMI 56.70 33120

04 YANGYANG 74.40 26340

05 RAVANGLA 126 48'700

06 SUMBUK 23.20 9320

0'l JORET}IANG 33 t4'100

08 MELLI 35 3800

TOTALT 578.80 230430

GRAND TOTAL(A+B) 1115.80 587490



Implementing Circles/Divisions Area
in ha.

Seedlings
(in no.)

Schemes
sl.
No

Block

I NAMTTIANG

a) Wildlife
b) Env.& Soil Conservation 40 37000 CAMPA

70 47520 SBFP

SUB-TOTAL - 110 84520

2 NAMCHI
a) Wildlife
b) En .& Soil conseruation l0 4000 CAMPA

c) Tenitorial 50 34320 SBFP

SIIR-TrlTAI 60 38320

3 TEMI

IU/il,.llife
b- --) Er'ru& soil conservation 28 23125 CAMPA

c) Territorial l0 7040 SBFP

SUB-TOTAL - 38 30165

4 YANGYANG
a)1ry44!fe_=-
L\ E.- ,/ S^il .^flservation

84 53200 SBFP & FDA

20 8000 CAMPA
40 26400 SBFP

SUB-TOTAL - 144 87600

5 RAVANGLA

88 482s0 SBFP & FDA

\ E-- ,o S^il .^f,serwation
SBFP30 20240

118 68490SUB.TOTAL -

6 SUMBUK
a) Wildlife
6f EniE36il *,rt.*utio, 2s125 CAMPA

c) Territodal
SIIR-TrlTAI 33 25125

7 JORETIIANG

\ lvitdlifF 4 2600 FDA

t---1rn"^*soit"o*gryutPq
c) Territorial 20 13200 SBFP

SUB-TOTAL - 24 15800

8 MELLI
a) Wildlife
b) Env.& Soil coNewatiol
c) Teritorial 10 '7040 SBFP

CIIN-TNTAI 10 704

GRAND TOTAL- 537 357060



Seedlings
(in no.)

Schemes

-rmplementingcircles/

Divisions
a)Wildlife -...-....- --

Area in
ha.sl.

No
Block

I NAMTHANG
66

b)bnv.tc DOll
JJ 11200

-GII\4 
/ CAMPA

9L 66 11200

;imtlartE---J
2 NAMCHI

- 0t T 400 I GIM

58 54250

c) Terito al 105.50 28600 GI]WCAMPA

SUB-TOTAL- I

-\\r/i l.tl i fe

164.50 UJISU

_t l-

3 TEMI o. e^:l ^^nae^,'ti
56.'10 31120

SUB-TOTAL - 56.70 33120

t_t- T-

4 YANGYANG 15 6000 CAMPA
b)Env.da )orr oonsEr

20340 GIN4/CAMPA59.40

SUB-TOTAL - 14.40 26340

5 RAVANGLA

'75 33500 GIM/CAMPA

e. c^I ^^n.ed,ti^fl 51 I 15200 GII\,' CAMPA;i=;i+^,ial
6B,TorAL- I 126 48700.00

----t--- -1
6 SUMBUK

23.20 9320

SuBrrorAL- I 23.20 9320

-t
1 JORETIIANG 14700

b)Env.& So cor$ervauor
GIM/ CAMPA

c) Territorial 33
33 14700

SUB.TOTAL -

t_t- t-- -

8 MELLI 3800
b)Env.& Sort conservauor
i) Territorial
SUB-TOTAL -

GRAND TOTAL-

35
35 3800 GII\4/ CAMPA

578.80 230430

b)Env.ag 50ll conservcuuu

c

b)Env.& So conservauor
GIM/ CAMPA
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A***r"uu

Jal ShaktiAbhiYan

ln compliance to letter No.1445/20lNGC/ENVIS/F " dated 12/9/2019 from

Director E & SC and Planning on above Subiect matter cleanliness drive cum

awareness programme was condLlcted at Gram Prashasan Kendra ofAho Yangtam

GPU oo 77/912D19. The Prgogramme was participated by Concern area

Panchayat, Zilla Panchayat, Local people, NGOs, Students including Staffs of RMDS

and OFOJ employees. The basic toplc in the programme was

1. Rain water harvesting

2. Reuse of treated waste water

3.

4.

The programme chaired by Concern Panchayat President Mrs Tara Devi Sharma

was commenced with the welcome speech by Zilla Panchayat member Mr' Suren

5ubba. The awareness addressing on above potnts were delivered by Vlr' S B

Subba DFO Env. & Soil Conservation, East Division Later the chair lady of the

programme stressed on the management of water uses wisely and conserve and

protect water bodies in the locality by one and all through which we can live a

sustainable healthy life. Further she stated that this type of more departmental

pro8rammes to be brought to the GPK for which the PanchaYat and public will

always remain co-operative. A strde"t "f l(it"" G

shatyani Sharma also participated in opinion discussion regarding single use

cGiG-6E1iilIer-r state-ic sne rurtner stateo tnat tney *ere 
"ntno*n 

*l t

Rejuvination of Water bodies in the locality

Plantation of native species for moisture retaining and purify air to breath'

,r;itilbhr;. -d ""- th"y nare l,naetstood This programme has highly

ffinds & Juniors in the School and

Society as rvell.

Before this a cleanliness drive around

programme concluded with Vote of

Ramesh Sharma.

Submitted along with the copibs af

programme with attendance signature

GPK was conducted

thanks by concern

for half an hour The

ward Panchayat Mr.

relevant photpgraphs and minutes of the

please.
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Dita Nnlne trl Svefits'

\chools Namt'

L{tcmFOre

Soee(ir

\l,i 11'r'!,

OlJlEcrl, gr{C

5laff and lo.nl

SJrhCrrly

' rilof
6Estttr

pfftlclP*nts

(5tild€els)

I
I

:i: I t

06.o9.

?o19

Lungchol

.JH5

Pa rni1r18r

Poster. .ff$lY .

. trd '

: Eflcmpor€
SPeerh

Studefi[!,

. !6acherr,

06J9. Ka.tikey IHS

I Ct{lte$, BAC

5tJfi and locai

' au(horrlY.

P,;iifil-lsit;i; '-
Plrrtef, RallY i teathers'

Inr*exrer- -Tf
r,;"i :it I

EDUeArIdft riupnnrlfi pu'r
$(,vEItNI!46rr T OF EIKKTM
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),,h,(., r{tJ'!l!"',[l r\-JJ]l!IA]il!']!1|!l$-:-Lli!-x4{'\}L

----ltgturc of 
- uo'oi ' !to' ol male-

tlirkelroldcr\ f'arliclraDls Parti{tg*tlrj

[stlrd"$tt]
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trrgtr: ,6IH.ldilO

I

!
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I

i

Oflrcerr. BAC
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Jl1'r'
lc arhnr'. r)lllf{!r!'

BA( Stnll 'irld

lo(iI1 ,r'lho!'tY'

Otfi{e,s- BAf
gtaft and lDcri

I

I

I

I

{}tr O'r

06,0t1

.1o19

M!rrf,,,l'ltr lr:rtntrnil
i111'.t.. Jrrrl

t,\ F,r,y

l+,,rt ing-.

Ii;llt

adltloritY
doSludefitl.

Othcers. BAC

strff afld hcal

TqtalFnril(tp;ro!s

Grand Total : 68

2j 16

Eventt name: are liie

I Paintin8 ?2 5tudent5 parti(lpated io paroling

? Po4er 15 plav cad aEd po5ters lv€re trred

3. Rally- 58 participants took parl in tallv

4- Ertempore Speech-13 siudents parliciPated in ext€mpole s$e€eh

ilau.}Ie of staksholdersi

1. Students- 41 stldents

2. StudeoL! & teathefs- 49

3. offk;€rs and etaff- 18

4. Lo.al authottY-ol

ii:.



Oljl o{ 255 dtstnct! selecied lor lar Shak! abhaan bv Mr'lslry of Jal Sfiaklr' Govt of hdre' South dldrlct

b€tnE one of lherr, var:ous 
'dNnr€'s 

!!Ere uno;;;;L 
'n 

s'r*p lroti ccnritring of three Grem Panchorat

unr; namely Lanater rrnrr"oo, u'ou o"n'nu IIX*'nt"""J'"* 'i "*"' 
t*sanarh rs chor.n ar rhe

'i:i:ilL"#1"." t'",rccount or activities underral shaktiAbhivan in the block

'*ffi"H*l.l#fr#f''ffilthtv"n' 
"'to" "'r'i'i"s '*eredon€ 

rn 5choor' orrhe btoc*

lrke saintrn3. deHe, sk't, *', tor1oo'otn' 

""iii"'-*l]J"i"o 

tno o"aBpants of u$rch are decided

to be a\sarded on 10/tl9l2019'

offi 1".,**#;*,.*..ff t#ffi"#irerdcnro,roslzolewheretheaga(urtureorrrceror
the block fus raken responsitiritv to ensure t'lanl!]m pa'titip"t'o" ot tarmerl Resolrrcep€rroo {rcm

(rishi viSyan (endra u/ill g'lu" 
'*"t"i1nt' 

on o"ti'clnA ;arminE wfih good water rnanagemefit oradices-

"'".i;lP"*;i.'f"#;f1X 
on 24lo8/2ol s ih allblocks of scuth di'tn(t ror lvhich !he ttlree 6PUs or the

I.".il,,," *^i.,r.,*." ttre re+ecr''e cpus' wrt' :i*:;':i:,il:;I,:i:iX#l'i::jIT::"^
Tinqmor and wok_Om'hu pa'tlclpated in p!a

are"as rupplrrnB rhe plartrru flatenals fto^1 tf Fir nvin'

The followlng table sh'r/s the ec(r!lly/ cansrrucrlcfl worktaken uP lor 
'onsenrafion 

of waier tn the

blockr
Sl.no tr*ewentlon

SqnfEntth

wBler con9ervai!on

. Tankt mnstrlrcEon

Idi;d herewith are picturFs ofthe above mentioned activltier'

Walt

i8;"

Fundlng department

ioo(turccar,.'to n rr gr)

nooti,reiu rel)
(Green lndta

Mlss!on)
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.,IAL SHAKII ABIIIYAAN PROGR^MME
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'jROGR-AI6ME( :::ATTEED €IY, SI.'r\llBUT< BAC

TAINTII*G c.OMPETITION
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NGT MATl'ERS

No. IPH-B(E)4-121201 7-l
Govemment of Hirnachal Pradcsh

Jal Shakti Vibhag

From
The Secretary (JS) to thc
Govemtnent of Himachal Pradesh

To

l,/The Sccretaq.
t / Gc*ertttrrctrr of lttdic. Ministrl ol Jdl ShirLli.

Department of Water l{esourccs' Itiver Dcvcloplnclll & (;angrr

Rejuvenation. Shrarn Shakti Bhawan. ltali Marg. Neu' l)clh'-
I 10001.

L l he Menrhcr Secrctarl.
Central Pollution Cortrol llolr(1. Pafi\ esll Rhx\!irl'
East Arjun Nagar, Shaelra Netr I)clhi- I 10032'

/1 O
Dared Shimla-l7l0U2- O 6 

-'2020Subiect: - Reg. action taken rePorl w r.t. Hon ble NGT OA No 591"2()19-

Raiendra TYagi Vs. Uol & Ors.

Sir,
I am directed to reler 1() )'our D.O. lclter No M-63/l /2019-N WM-

MOWR dated 31" July. 2020 on the subiect cited above and to say that rhc actiorr

taken repoft rn the subiect cited matier stancis scnL to \otr Yidc this dL'p0(mcnl

lgtter of even number dated l0-07-102(1. Hrl\!c\ef lh( srrttt' i' rtg'ttll cncli''ut1

hercrvith lor yuur inlbrlnalion and Iurtlrcl rter''e"urr aili'rn

Yours t'a ith tirlh

futu,.,^
t I l.l). Slrrrrrfir)

Special S eCrela-TvTls) to lhc

Govt. of Himachrl Pradesh

648840(1)/2020/CR Section
357



,ry

Action Taken Report
In view of decreasing avairabirirv of wa,"r resourc€s in rhe country and panicursty h shimr& the sJpNL
l**[IH*" "'t*s steps to improve rt'. ,r",". u..'"fr"lln-"i#;;;"1; --",, creater shimra

1. The IEC activities have been start€d for the awareness of general public in using the wate.judiciously keeping in view the c[
holders. The 

"t "t"gi" 
*-.rn1""6'111 

wate' situatio, as well as reform plans among stack

^ anongpubricandriar"""*ii"-,n'.1.J.Jll1"IilTtr#:;:ll#tr"tr the awareness rever

2. The key water management pracrices have bee" ,a.r,* 
", 

,fr. i.*"il'ta-ana commrrnity t.r.l to
^ 

trigger positive behavior change and generate public support3. The.communication strategic approach l"_llnt"a *iA [.po,,o inputs, activities, stack holdenand implementation plall to meet the
4. wide spread *"*-";;;;;;;-;;ffJl;,#:# *y".T,H-$.Hjff.;::",:T:

workshops in tocatities. instifutions. 
.horers 

& oflices io aJd *; *;;; ;;';*","r" ,"*r*"drrough the overflowing oftanks, Ieakage, excessive use in flushing ci",.i" oi,iif"r", ,"*og" ofwarer in bathing, clothing, hand wBshing, kirchen e5. Se€ing rhe rno.e participation ofladies in_the workshop 12 group ofJal Shakhi,s(women Group)havete€o constirufed in various wards of shimt" ,; ,. ;;.; ;;i"?*.d,n, ,tDro.,*""
6. Lectures have been delivered to sct

precious wate.. 
lool child*n on water conservation atrd judicious use of

7. Volumetric billitg have been started to Educe tho non rovenue Iosses and old darhaged sieved
^ 

transmissior/distriburion pipe lines have been ."ptn""a to,"au"" t *"i"r"l.1,li*"^**.8. The monitoring and evaluation shategy has b€eD adopted a i.r-r" 
'*'"' 

"_"arO _Oeffectiveness ofwatd utility and to bring down the NRW.9. The water audit of SJPNL has been got conducted rhrough WApCOS-Int ro access presenrsihation viz a viz. proposing DMAs. field works , *qoii.a to;;;*i;, prepa.ation ofestimale afld to develop a st-aiery for sft,lctured control and reduction of ].IRW ;enable ultimateimprovement in consumer servicrc te!,el so as to bring dowtr NRW *iiin tf,J.p.";f," fi.it ofmaximum l5oZ as specified by CpHEEO. minimum water losses due a i*"*ao*ra arrd f*mr"reducing waler dernand-

R,,O
SJPNL,Shimla

648840(1)/2020/CR Section
358



-

l3t
&"ffi

ActloD rskctl during lryl9.20;i. l,'ndcr lnformmio4 Ed!.s!io

*,*ix"u:xm*#;ffi ffi ,ffi)_ffift#*,r#
2. 15000 Caleodas baged qa.Ial -

H" ;':*;:tv##IT*ffJ1;,Hi ffi"\13 HH"#.#.*tTJuotcrpu, us" ofwat .4, Training rEu','Ired lo 154 pmici

-fl=$,*1ffi*;ffi ffi l"l1#-"1Y,"'*TmJ;ffiwry
r. ,c ore{ey \r}odGhop el $e srate I

!*s."r.n tr*^ 
"ti"i*r**,il,b6tcdon 

Jal ,eevan Mission (rM, and pubric Fjoancial

ffiHffi #,ffi ;fi &1 m ffi #ffi *:,"#H'tr,jf#
6. ]otS l pe$ons eerErsl publi4) ra
. x," airq r",;;;;jiJ-#5:llT ::,,tv or driakins warcr thro

:M]ffiffiffiTffiLffiffiffifi;d. 1618 roeDbers of Vilkge Waler s
msnag. he olemrionat 4 rn6q6n-T- -Ytafa. godm'ree (vwscr have rv. Ar the cram pancruyar revel *r, ff lllTl *ry* "*' ;;;: 'dve sivcn kainin8 to

(pr*slaad,or;;;;,;;;ili;;ffi ffi ;ffi ffi ,ffifl ?il*il::*,,.Adior ao be hke, durirg tryro-2t:

' .ffi,m*i,1ffififf?::: (wsso) iE e'paeslins Ncos ro, Eebirizins and

, 1,11T.:fl'r,1?"^il;;,H#ffiH;T# 
,"a'l'"se' operate & moio^in-i*.i-rr,s.

z- rv4ll wnril8s, Iloaldjrlg& JiEd€q Eu2l to aware * ,*"Ii ffi "#patuls hsve boa, kepl in rhe Aa*ral actio*r pran Fy2o-
drseses, rain Eqrer brn€s{i*,i**it,rffi#an'gelteDt p'ores oB a8Bins warer.bome

648840(1)/2020/CR Section
359



S.B. Prajapati

Officer on Special

Duty (lP) v u,RD

File No:57-GOl-MICELL

Guja rat Government Narmada,
Water Resources Water Supply
and Ka lpsar Dept.
9/3, Sa rdar Bhavan, Sachivalaya,
Ga nd hinaga r - 382010.
Email:osd-irri-
nwnrs@gujarat.gov.in
Phone: 079-232-51749

Subject:

Dare: 24-O4-2020

Waterlnitiation of urgent steps to improve
Conservation/Water Use Efficiency in the country

Reference: (1) Your letter: D.O. No. T-39011/6/2019-GW/NWM/510
dated 21-08-2019 and 19-02-2020
(2) W.R.D Gujarat letter: File No: s4-GOl-MlCEtL dated 03-03-
2020
(3) Your Letter: D.O. No. T-39OLL/6/ 2019-GWNWM , Dated 22-
o4-2020

Respected Sir,

With reference to above subject and letter under reference, regarding steps to

improve water conservation/water use efficiency in the country with reference to OA

no. 597l2019-Shri Rajendra Tyagi V/S UOI & ORS in the Hon'ble NGT, with the request

to furnish action taken report in the matter.

(S.B. Prajapati)

Officer on special duty (lP)

N.W.R.W.S. & K. Department

To,

Secretary, Ministry of Water Resource,

River Development and Ganga Rejuvenation,
Shram Shakti Bhawan, Rafi Marg,

New Delhi-110 001
Tel.: 23710305
Fax: 2373L553
E-Mail: secv-mowr@ nic. in

Note regarding action taken for Water Conservation and Water Use Efficiency

in Gujarat State has been already submitted vide letter under reference (2) Dt.03-03-

2020 (Via E-mail dated:03-03-2020). However, the said note is submitted herewith for

quick reference.

Encl: As above ,"y'/

647297(1)/2020/NWM
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) Copy to:
1. P.S to Chief Secretary, Block No-1, Sachivalaya.

2. P.S. to Secretary (W.R), Block No.9, Sachivalaya

647297(1)/2020/NWM
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Water Resources Department 

Gujarat State 

 
Improve Water Conservation  

And  

 

Water Use Efficiency 
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 Improve Water Conservation  

 Constructing Water conservation Units 

 Sujlam Suflam Spreading Canal 

 Sujlam Suflam Jal Abhiyan 

 Jal Shakti Abhiyan 

 Atal Bhujal Yojna 
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Water Conservation Practices in Gujarat State 
 

 Gujarat is the second most water starved state of India, and the state had in the past 

faced several instances of hydrological drought. Year 2000 witnessed a massive 

thrust on water conservation works as an example of a state’s response to an acute 

shortage of drinking water in regions of Saurashtra, Kutch and North Gujarat right 

from the beginning of the winter season in year 2000. To institutionalize the same 

on a large scale it has been implemented to help the farming community, in 

particular, socially useful water conservation units (WCUs), not outright free, but at 

highly subsidized rates, as per sound economic logic as well as the state’s geo-

physical features. As discussed below, Government of Gujarat has successfully 

implemented a number of water Conservation measures through multi-pronged 

methods, means, activities. 

 

 Government of Gujarat has taken various diversified actions like construction of 

check dams, deepening of village ponds, de-silting of reservoirs, recharge/spreading 

canals, rain water harvesting etc. to conserve rain water and to recharge Ground 

Water on one hand and reuse of treated waste water and use of sea water through 

desalination plants near sea coast on the other hand. 

 

 Several State Departments have constructed a large Number of check-dams, 

renovated village/farm ponds, and recharge wells since 2000 under various schemes 

including the one successfully implemented by Water Resources Department (WRD) 

as “Sardar Patel Participatory Water Conservation Project Scheme” (SPPWCS). 

 

 Water Resources Dept. mainly focused on large water conservation units such as 

check dams, construction/deepening of ponds. Govt. has decided to construct the 

check dam as it is the significant solutions for conserving each and every drop of rain 

water which otherwise merges with the seas. Check Dams, which are capable of 

collecting and conserving the precious water resources and at the same time help in 

replenishing and recharging the ground water in the wells existing in the adjacent 

areas. 

 Check dams are designed to cope with the flow of water in the rivers and 

are constructed up to height of 1.5 to 2.0 mt. and having storage capacity 

approximately between 0.20 Mcft to 10 Mcft Number of 2 to 15 Wells and 

tube Wells in the surroundings are benefited because of enhanced ground 

water recharge 3 to 22 Ha. Of surrounding area may get the benefits of 

direct or indirect irrigation due to these check dam. 

647297(1)/2020/NWM
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 Check dam generally require less operation and maintenance compared to 

surface irrigation projects. Check dams are low weirs without canals off-

taking, but they provide facility for Lift Irrigation and for lifting from wells 

recharged in the surrounding area. 

 Check dams do not require land acquisition and hence most of the legal 

complications are avoided in the whole process.  

 Moreover, the advantage is made available to the beneficiaries instantly. 

Because of low cost of check dams, poor farmers can also participate. 

 

 The Status of Water Conservation Work is as under: 

(Up to Dec 2019) 

Activity No. Storage (MCFT) Benefited Area (ha) 

Check dam 169415 28393 423747 

Khet Talavdi 305882 13099 196491 

Van Talavdi 5241 157 2358 

Tank 

Deepening 

36008 7202 108024 

Total 516546 48851 730620 

 

 SUJALAM SUFALAM SPREADING CANAL: 

 A leading step to divert surplus water from surplus to deficit basins. 

 It is an integrated approach to augment water resources in water deficit and 

overexploited area of the State. It includes micro and macro level measures like 

inter basin transfer from surplus to deficit basin and extensive ground water 

recharge through. 

 Sujalam Sufalam Spreading Canal is an unlined canal of 332 Kilometer length 

traversing through eight districts. The canal is having capacity of carrying 2000 

cubic feet per second (cusecs) of water. The canal all along its course has 

crossing on 21 Rivers. 

 14 lift irrigation pipelines are planned to fill up nine reservoirs and enroute 

ponds of North Gujarat region to augment irrigation facilities and drinking water 

supply to villages out of which 11 pipelines projects are completed. 

 Benefits: 

 Recharge of ground water between 3 to 5 meters. 

 Envisages irrigation benefit to 70,000 hectare area. 

 Drinking Water Supply to 459 villages & 8 towns 

 806 ponds to be replenished.  
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 SUJALAM SUFALAM JAL ABHIYAN: 

Gujarat Government implemented the Sujalam Suflam Jal Abhiyan (SSJA) as a 

state wide initiative since last two years 2018 and 2019. The campaign had deep 

rooted across the entire state and taken up with co-operation of NGO / industries 

/ religious trusts / educational institutions / public undertakings of State 

Government and various departments of the State Government. Various activities 

namely, Deepening of Tanks, Desilting of Check Dams, Desilting of Reservoirs, 

Repairing of Check Dams, Cleaning of Canals, Rain Water Harvesting structures, 

Cleaning of River/Drains, River Rejuvenation, etc.  

Year 2018   : A district level master plan to complete 16616 nos of works had been 

prepared with an estimated amount of Rs. 345.23 Cr  

Year 2019: A district level master plan to complete total 13834 no. of works had 

been prepared with an estimated amount of Rs. 330.00 Crore  

Outcome of Sujalam Suflam Jal Abhiyan 2018 and 2019 is attached as Annexure-1. 

 
Annexure – 1 

Sr. 

No. 

Details Achievements 

2018 2019 Total 

1 Works Completed (No.) 18515 11901 30416 

2 Deepening of Ponds / New 

Ponds (No.) 

7552 4727 12279 

3 Check dam de-silting 4009 1766 5775 

4 Excavated Quantity (Lac Cubic 

Feet) 

13500 10053 23553 

5 Cleaning of Canals (Km.) 5986 29974 35960 

6 Cleaning of Drains (Km.) 695 2626 3321 

 

7 

Maximum Utilized Machinery 

in a Single Day (No.) 

4699 

Excavator 

2621 

Excavator 

4699 

Excavator 

15280 Tractor 

/ Dumper 

11699 Tractor 

/ Dumper 

15280 Tractor 

/ Dumper 

8 Generated Man-days (No.) 77.30 Lac 22.70 Lac 100 Lac 

9 Public Participation Amount 

(Rs. In Crores) 

80 30 110 

 

For Sujalam Suflam Jal Abhiyan (SSJA) Year 2020, Master Plan is under 

preparation. SSJA-2020 will be started by end of March-2020.   
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 JAL SHAKTI ABHIYAN:  

 Jal Shakti Abhiyan as Lunched by Govt. of India. Following set of actions was 

initiated in 30 Block in Banaskantha, Gandhinagar, Kutch, Mehsana, Patan Districts. 

The following five important water conservation interventions are carried out. 

a) Water conservation and rain water harvesting 

b) Renovation of traditional and other water bodies / tanks. 

c) Reuse, bore-well recharge structures. 

(Concerned department for (a), (b), (c) – Water Resources Department, Water 

Supply Department and Local Municipal Bodies for reuse.) 

d) Watershed Development. 

(Concerned Department – Rural Development Department.) 

e) Intensive afforestation. 

(Concerned Department – Forest Department.)  

 

 Outcome of Jal Shakti Abhiyan is attached as Annexure – 1. 
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Annexure – 2 
 

Outcome of Jal Shakti Abhiyan 2019 Phase-1 (Date: 01/07/2019 to Date: 15/09/2019)   dt : 05/08/2019 

District 

Part-1 Intervention area                Part-2  

District Total 

Intervention area ICE Activity 

Water 
Conservation 

and Rain Water 
Harvesting 

Renovation of 
traditional and 

other water 
bodies / tank 

Water shed 
development 

Reuse, borewell 
recharge structure 

Intensive 
afforestation 

Special 
Intervention  

No. of 
Works 

Amount 
in Lacs 

No. of 
Works 

Amount 
in Lacs 

No. of 
Works 

Amount 
in Lacs 

No. of 
Works 

Amount 
in Lacs 

No. of 
Works 

Amount 
in Lacs 

No. of 
Works 

Amount 
in Lacs 

No. of 
Works 

Amount 
in Lacs 

Gandhinagar 42 135.46 6 18 78 95.91 29 218 244 33.18 80 5.9 479 506.45 

Banaskantha 76 344.19 67 207.877 34 91.15 70 66.48 229 382.42 0 0 476 1092.117 

Kutch 77 221.98 10 76.47 8 13 366 34.78 181 696.33 0 0 642 1042.56 

Patan 137 223.19 22 105 0 0 263 39.445 107 128.8 5 3 534 499.435 

Mehsana 104 84.09 60 84.88 65 26.04 15 78 365 150.57 0 16.27 609 439.85 

Category 
Total 

436 1008.91 165 492.227 185 226.1 743 436.705 1126 1391.3 85 25.17 2740 3580.412 
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 ATAL BHUJAL YOJNA (ATAL JAL):  

To support sustainable ground water resources management and to create an 

environment for reforms in the ground water sector; Atal Bhujal Yojna is launched 

by the Honorable Prime Minister of India on dated 25/12/2019 in which provision 

of Rs. 757 crores for five years has been made for implementation in 24 nos. of 

over exploited Talukas/Clusters for Gujarat State as under: 

Sr. no. District Taluka 

1 Ahmedabad Daskoi 

2 Banaskantha Deesa, Deodar, Dhanera, Kankrej, Tharad, Vadgam 

3 Gandhinagar Gandhinagar, Kalol, Mansa 

4 Mehsana Bechraji, Kadi, Kheralu, Mehsana, Satlasana, Unjha, 
Vijapur, Visnagar 

5 Patan Chanasma, Patan, Siddhapur 
6 Kutchh Bhachau, Mandvi 

 

Budget Provision for Atal Bhujal Yojna for the year 2020-21 is Rs. 10 Cr. 
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 Water Use Efficiency 

 ERM Works 

 Cutting Canal 

 Participatory Irrigation Management (PIM) 

 Micro Irrigation System 
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 Extension Renovation and Modernization (ERM) Works: 

 As the irrigation projects have been constructed many years ago, it is 

necessary to remodel and improve the existing canals to operate it 

efficiently, so that farmers adjoining the farther reach of the canal can also 

receive adequate water for irrigation. 

 State has 25,328 km long canals out of which only 17,620 km of canals are 

lined (Concrete/Brick). Remaining canals are unlined, hence frequent 

cleaning of deposited silt is required. At many places canals need re-

sectioning and regarding for adequate flow of water. 

 State government tries its best to provide adequate water to the farmers of 

the farthest reach of canals by utilizing potential created by Major, Medium 

and Minor irrigation projects/schemes. Government has implemented 

various Schemes to expand, Implement and improve existing schemes. 

These activities of expansion, implementation and improvisation has been 

done for almost all Major Schemes and for a large number of Medium 

Schemes.  

 The planning and execution of ERM works of canals is done in such a way 

that it would not affect the irrigation facilities. 

 Till now in 8,22,121 Hector of land, canal’s reconstruction and 

modernization works are completed. 
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 Converting flow irrigation Canal system in to Lift irrigation system by 

means of Cutting Canal 

 

 When water is distributed for irrigation by flow canals, there is wastage of 

water in huge quantity. 

 The farmers of the command area at the beginning of canal use more water 

and unnecessary frequently use water for irrigating their farm, due to this 

the wastage of water is more and end users cannot get enough water for 

irrigation. Hence irrigation efficiency reduces.  

 In flow irrigation canal, seepage of water is more in case of fully/partially 

banking canal. Also there is possibility of breach in canal passing in banking 

that causes wastage of water. 

 Due to non-availability of new sites for new irrigation project and land 

acquisition problems, water from existing irrigation reservoirs needs to be 

used in proper and scientific manner. So that more area can be covered for 

irrigation. So, re-engineering of canal system by converting flow irrigation 

canal in to cutting canal (Lift Irrigation system) is the right solution.  

 Due to lifting of water from cutting canal with their machineries, farmers 

use water with parsimony which results in saving of water.    

 In flow irrigation system, 10-15 Hector of land irrigated with 1 Mcft of 

water, whereas in lift irrigation system, 25-30 Hector of land is irrigated 

with same quantum of water with 30 to 40% saving of water. 

 In flow irrigation system, most of canal is contour canal, in which only one 

side land is irrigated by flow, while in lift irrigation system, land of both 

sides of canal can be irrigated. 

 Maximum area covered with irrigation facility in lift irrigation system.          
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 Participatory Irrigation Management: 

 The major objective of PIM (Participatory Irrigation Management) is to 

include farmers and make them take responsibility in every phase/stage of 

implementation and administration of irrigation.  

 Before handling existing canal network to Water User Association (WUA) 

the necessary repair works has been done by the department, in which 10% 

share is of WUA. 

 Collection for water charges are taken for irrigation as per approved rates. 

(50% to be deposited in WUA for maintenance, rest 50% to be deposited to 

the government) 

 WUA can decide to have irrigation rates higher than government’s rates. 

 Cost exceeding the existing rates can be kept by WUA. 

 Increase in Women’s participation in WUAs. 

In last 15 years, under 1897 WUA, more than 5,77,548 Hector of land 

has been covered under PIM. Government of India has appreciated and 

applauded the work done by Government of Gujarat in the field of PIM and 

WUA.  
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 MICRO IRRIGATION SYSTEM: 

 

Micro Irrigation under Per Drop More Crop component of Pradhan Mantri Krishi 

Sinchaee Yojana in Gujarat is being implemented, in a uniform mode, by the 

Gujarat Green Revolution Company Limited (GGRC), on behalf of the Government 

of Gujarat and Government of India since May-2005. 

Aim and Strategy: 

 There is limited area receiving irrigation in the State of Gujarat. In order to 

inspire the farmers of the state to maximize agriculture production at 

minimum cost and to increase their income by adopting scientific 

management of water and to bring in revolutionary transformation of the 

agriculture scenario. 

 To achieve the objective, GGRC is established as special purpose vehicle to 

implement the scheme in an integrated manner, so as farmers of the state 

can adopt different types of Micro Irrigation technologies like Drip, 

Sprinkler, Rain-gun and porous pipe.   

Achievement: 

 From May -2005 to Jan-2020, total 11.65 Lakh farmers are benefited, 

covering 18.80 Lakh ha. Of land and Rs.4043.71 crore of GoG grant and Rs. 

2146.10 crore of GoI grant are spent for assistance. 

 In this scheme, 43,643 large farmers covering 1,19,976 ha.; 1,20,228 

marginal farmers covering 83,922 ha.; 6,44,153 medium farmers covering 

12,43,364 ha. and 3,57,139 small farmers covering 4,32,868 ha. are 

benefited up to Jan-2020.  

 Banaskantha district is the first to cover 3,67,056 ha., Junagadh district 

stands second covering 1,45,275 ha. while Rajkot district stands third with 

1,03,296 ha. covered under Micro Irrigation System. 

 Micro Irrigation System is suitable for most of the field crops. Out of total 

18.80 Lakh ha. covered under Micro Irrigation System, 16.03 Lakh ha. are 

covered under agriculture crops and 2.77 Lakh ha. are covered under 

horticulture crops.  
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 Major agriculture crops covered are, Groundnut 8.59 Lakh ha., Cotton 5.77 

Lakh ha. and Sugarcane 0.15 Lakh ha., and horticulture crops covered are 

Potato 1.28 Lakh ha., Banana 0.25 Lakh ha., Mango 0.16 Lakh ha. and 

Vegetables 0.27 Lakh ha. 

 During the year 2018-19 and 2019-20 (up to Jan-2020) following important 

works were carried out under this scheme. 

 For the year 2018-19, the physical target was 1.24 lakh ha. area to be 

covered under Micro Irrigation Scheme and the achievement was 1.42 lakh 

ha. 

 For the year 2019-20, the physical target is 1.14 lakh ha. area to be covered 

under Micro Irrigation Scheme, for this State budget provision is Rs. 350.00 

Crore and Central Government budget provision is Rs. 240.00 Crore. 

Against the target, up to Jan-2020, physical achievement is 98,852 ha. and 

expenditure is Rs. 289.10 Crore from 

 State grant & Rs. 204.25 Crore from Central grant. 

 Farmer portal started by GGRC for easy registration of applications by 

farmers. 

 Use of GPS to ensure installation of Micro Irrigation System and geo tagging 

of beneficiary farmer’s field. 
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No. DSTE/NGT/JAL/ATR/SEE/2020/14 0 
GOVERNMENT OF PUDUCHERRY 

DEPARTMENT OF SCIENCE, TECHNOLOGY AND ENVIRONMENT 
PUDUCHERRY POLLUTION CONTROL COMMITTEE 

III FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY 
Phone No: (0413) 2201256 	Telefax: (0413) 2203494 

* * * 

To 
	

Date  2 3 JUN 2020 

ri U.P Singh, I.A.S 
Secretary, Ministry of Jal Shakti 
Department of Water Resources 
Shram Shakti Bhawan 
RAFI Marg, New Delhi — 110001 

Sir, 

Sub: DSTE — Submission of Revised ATR on avoidance of wastage of water — Reg. 
Ref: (i). D.0 No. T-39011/62019-GW/NWM/489 dt. 19.02.2020 

(ii). No. DSTE/NGT/JAL/ATR/SEE/2020/761 dt. 31.03.2020 
*** 

In constitution with the ATR submitted earlier vide reference cited (ii) above, 

Comprehensive ATR after collecting inputs from various line departments viz: PWD, 

Agriculture Department and Puducherry Ground Water Authority is enclosed for perusal. 

Yours Sincerely, 

Encl: As stated above 

Copy to: 

(SMITHA. R., I.A. ) 
SECRETARY (EN 

1. Central Ground Water Authority, Chennai 
2. Guard File 

a1••••.. 
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REVISED ACTION TAKEN REPORT ON AVOIDANCE OF WASTAGE OF 
WATER IN THE U.T. OF PUDUCHERRY 

(1) 	Direction under Section 5 of the Environment (Protection) Act, 1986 was issued on 

17.03.2020 to the Chief Engineer, Public Works Department and all the 

Commissioners of Local Bodies to ensure provisions of Automatic Alarming System 

in all the overhead tank within 30 days (Annexure-I) 

(2) A public notice was published in major leading National daily and vernacular daily on 

20.03.2020 directing all the public to provide Automatic Alarming System in the Ove 

Head Tank within one moth time (Annexure-II) 

(3) Government of Puducherry is not encouraging water based industries in the U.T of 

Puducherry. All the industries are instructed to use only treated sewage for gardening 

purpose. Water intensive units were directed to utilize Treated Sewage Water from 

PWD owned STPs. 

(4) Government of Puducherry has enacted "The Puducherry Ground Water (Control and 

Regulation) Act, 2002 and Puducherry Ground Water Authority has been constituted 

in the year 2004. 

(5) Pondicherry Ground Water Authority (PGWA) has fixed the fee for extraction of 

ground water for non-agricultural purpose and collecting the fee in accordance with 

the G.O. Ms. No. 14/Ag dt. 06.09.2018. (Annexure-III). 

(6) PGWA does not issue any fresh (or) renewal permit to industries /institutions unless 

the Rain Water Harvesting structures are constructed. 

(7) The village ponds have been desilted and recharge structures were constructed in the 

desilted ponds for recharging the ground water aquifer through the rain water 

available during monsoon seasons, since 1990 onwards. 

(8) Rain water harvesting structures have been provided in Government Buildings at 

Government cost, wherever feasible. 
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(9) Attractive subsidy assistance is being extended for renovation of unused dug-cum-

bore wells for harvestings rain water. 

(10) Recharge shafts are being constructed across the river courses / channels / river beds 

near the water holding area for better recharging of ground water. 

(11) Attractive subsidy assistance is being extended to farmers for installation of Drip / 

Sprinkler irrigation devices and also for laying underground pipe lines 	for 
conveyance of irrigation water. 

(12) Industrial units and institutions are insisted upon for provision of rain water 

harvesting structures inside their premises. 

(13) Construction of Farm Ponds for harvesting rain water and canal water for storing and 

reuse for critical welting of crops in Karaikal region, is being done. 

(14) Department of Agriculture and Farmers Welfare is conducting awareness programmes 

to the Public / Farmers and Industrialists to create awareness about the conservation 

of water and harvesting rain water. 

(15) Around 650 recharge structures have been constructed so far in the Union territory of 

Puducherry. 

(1,6) Public Health Division,  of Public Work Department_has installed digital automatic 

water level indicator in almost all the OHTs to prevent wastage of water through over 

flow in over Head Tanks. Action is being taken to install water level indicator int eh 

remaining of over Head Tanks also under the Control of Public Health Division, 

PWD, Puducheny (Annexure — IV). 

(17) Water consumption charges enhanced for Puducherry, Karaikal Mahe & Yanam 

Region vide G.O. Ms. No.5, dated 13.02.2017. 

(18) To control the over flow in elevated service reservoirs (OHT) automated monitoring 

level arrangements and floating valve arrangements are provided. 
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(19) Flow Control Valve proposed for individual water supply connection to minimize the 

wastage of water. 

(20) To improve the capacity of existing water bodies and augmentation of water, the 

water bodies are rejuvenated through ESR/CSR/TSR/MGNREGA/CCAP. 

(21) Public awareness created then and there through All India Radio, Local Media, 

Pamphlet Distribution, Display Boards, Slogans and Wall Posters/Paintings, to 

minimize usage/wastage of drinking water. 

(22) This Administration is planning to provide the underground sewerage system with 

sewerage treatment plant for waste water treatment and reuse for other than drinking 

water purpose and to avoid contamination of surface and ground water. 

(23) To create and maintain awareness, slogans like " Water is precious — Do not waste it" 

" Conserve Water — Save Life" etc. are displayed in prominent places. 

(24) Department of Science, Technology & Environment in collaboration with Public 

Works Department have formulated Action Plan for utilization of treated sewage and 

submitted to CPCB. 

e0AAAtAt.) 
(Dr. N. RAMESH) 

SENIOR ENVIRONMENTAL ENGINEER 
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No. DSTE/NGTAJAL/DIR/SEE/2020 /7'3 
	 1)-v,,v% 

GOVERNMENT OF PUDUCHERRY 
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT 

PUDUCHERRY POLLUTION CONTROL COMMITTEE 
3" FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY — 5 

Phone No: (0413) 2201256 	Telefax: (0413) 2203494 

DIRECTION ISSUED UNDER SECTION 5 OF ENVIRONMENT (PROTECTION) ACT, 
1986.  

1 7 MAR 2020 
Whereas Shri. Rajendra Tyagi Vs Union of India filed application before the Hon'ble NGT 

seeking to issue direction under Section 5 of Environment (Protection) Act, 1986 to all the States/UT 

to avoid wastage of water from over head tank. 

And whereas Ministry of Jal Shakti requested to furnish Action Taken Report in avoiding 

wastage of water from over head tanks. 

And whereas wastage of water from over head tank is common phenomenon in the U.T. of 

Puducherry. 

You are therefore directed as per the provision of Section 5 of Environment (Protection) Act, 

1986 to ensure provision of automatic alarming system in all the over head tanks inorder to avoid 

over flown of water. The compliance report shall reach this authority within 30 days the receipt of 

this notice. 

For & on behalf of PPCC, 

(SMITHA .R, I. S) 
Director — Cum — Secretary (Envt) 

1. The Chief Engineer, Public Works Department, Puducherry 
2. The Commissioner, Oulgaret Municipality, Puducherry 
3. The Commissioner, Puducherry Municipality, Puducherry 
4. The Commissioner, Villianur Commune Panchayat, Puducherry 
5. The Commissioner, Mannadipet Commune Panchayat, Puducherry 
6. The Commissioner, Nettapakkam Commune Panchayat, Puducherry 
7. The Commissioner, Bahour Commune Panchayat, Puducherry 
8. The Commissioner, Ariyankuppam Commune Panchayat, Puducherry 
9. The Commissioner, Karaikal Municipality, Karaikal 
10. The Commissioner, Neravy Commune Panchayat, Karaikal 
11. The Commissioner, T.R. Pattinam Commune Panchayat, Karaikal 
12. The Commissioner, Thirunallar Commune Panchayat, Karaikal 
13. The Commissioner, Kottucherry Commune Panchayat, Karaikal 
14. The Commissioner, Nedungadu Commune Panchayat, Karaikal 

16. The Commissioner, Yanam Municipality, Yanam 	 s-)7)<; 

15. The Commissioner, Mahe Municipality, Mahe. 

C7- 
\ ,\ 

DESPATCHED 
Copy to: 
Guard file. 
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n .e..teom Nror2  

7-cki, /74 er, e44 d)ct hit 029)/t),3/ 02v 

GOVERNMENT OF PUDUCHERRY 
DEPARTMENT OF SCIENCE TECHNOLOGY AND TECHNOLOGY 
PUDUCHERRY POLLUTION CONTROL COMMITTEE 

Date : 20.03.2020 

PUBLIC NOTICE 
Hon'ble National Green Tribunal (NGT) in its order dt.24.07.2019 in O.A. 
No. 597/2019 expressed concern in wastage of precious ground water by 
overflowing in overhead tanks in Residential and CoMmercial buildings It is 
pertinent to mentioned that Central Ground Water Authority has categorized 
Puducherty as "Over Exploited Zone. As a result, salt water intrusion in the 
aquifer has already been taken place. It is duty and responsibility of every 
citizen to use precious ground water judicially. 
Therefore hereby it' is directed as per the provisions of Section 5 of the 
Environment (Protection) Act, 1986 to all the households, educational 
institutions and commercial 	establishment to install Electronic Alarm 
System in the overhead tanks on (or) before 20.04.2020 failing which 
power connection of the building premises will be disconnected, without 
any further notice. 

For & on behalf of;PPCC, 

(SMITHA. R IAS) 
Member Secretary-cum-Chairman 

(Puducherry Pollution Control Committee) 

• • • 
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(h) Appeal 200  200 

2000 (c):Industriat& other purpo's'es 

1500 (d) Transport of grOundWater 

Purpose of grant 

(a) AgriCultPre4nd'-' 
horticultdrat,pUrpoSe  
(b) Domestic purpose 

Revised fee for grant of 
PerthirdndeirrUle 

ArtiOurit' in 
2'0'0 

500 

Revised feel for grant of Cgsrtificatp'.  
of Registration under etiriv42' 

	Amount In T.  
260 

500 

50 
200 

(g) Late Fee renewal 

As per slabs rates • • 
detailed in para B. 

. 	. 	.  
1500' 

50 
200,  

• ,2007•!:- .  

(e)Duptioate-Pppy • 
(1).AgrIcUltUre 
(H)' Industries 
(iii) Other 

(f) Amendment  

GOVERNMENT OF PUDUCHERRY 
(ABBTRACTi.  

Puducherry Groundwater Authority — ReVision of'fees under sub--rule (4) of rule 14 of the Puducherry Groundwater (Control and Regulation) iRtIles, 2003 — tNotification - Orders2- Issued.  
CHIEF'SECRETARIAT (AGRICULTURE) 

G.O.Ms.No.14/Ag 	 -Pudutherry;dated0&09:2018 

READ: (i)G.O.Ms.No. 7/Ag, dated l'9.:00.2013-irg theChief'Secretariat (Atlii),Putiticherry. 

(ii) I.D. Nr.).155iPGWA/Estt/2018 lb; dated 18.08.2818'Of the of Puducherry 
Groundwater Authority, Puducherry: 

VIVelirksinto 

ORDER  

The following nOtifi'cistion,shali‘be published in the Extraordinary Official Gazette,ofGovernMent of PUducherry. 
NOTIFICATION  . 

In exercise of the ,:powers conferred by the :.proviso to sub roe: (4) of rule 14 of the Puck/Cherry 
Ground Water (Control and 'Regulation).,RUles,:2003 and in supersession Off!the Notification issued in 
G.O.Ms. No. 7/Ag, dated '19 06.2013 of the 'CiliiirOettetariet (Agri), iaVe,ea,respeCts. things dOna and.  omitted to be. done :'10efirka ,AO:Otf:(.04131ifieeelon,:14W4!udiache*.GrOUnd.,Water: AUtherity, •FoUdii0ieitry is hereby pleased to revise the fees payable for grentriperrnit tdeinlc.: a well, grant:0 certificate regiattation of existing users and grant rreneWiai." Of licence fors transportation of :ground   water under..the said rbliiireheit,,tio:lutiPectfedbelOw..- 

Grant of licence:Fee for eaOhti#01h.404....OtialPment,... • •(r    • Typestreouomeiiti:Mitehinsiy  ". 

ta) fiend Bore Set`.' 
• • 
(a) Povier  Rig 
klYrariker,!Lorty.  
(e) Tai  
(Oltatifleefer renewal  .  
(b)` DUplleate,doin. 

Arilendnient 
(I) Appeal 

2000 . • 

200 .  

2PO 
200 
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SI. 
No 
1 

2 

4 

rom 1,00,001 iftnlis to 5,00, 
7 From 5,00,001 litres and above 

Average usage of Groundwater 
extraction. 

Upto iboo litres 

Frotn 1001 litres to SOodlitress` 
From' 6o01''1itrisirttrlo;ciactlitre 

P Friorn:.1.0;Co1.1iffit 	0,,o0o 
Peonrf:501401 itr4ttittiorsiocefitree 
	 , 

Fees per 1000 litres of 
-extraction • •  

T 

-2- 

(B) Fee for graricof Certificate of Registration.once in two years 

(a) 
Rs. 2,000/- for those groundwater extraction is within 1000 litres / day; 

(b) Rs 3,000/ forthose.groundwater extraction isl$0tWeen•1001•,,  5;000 litres / day; (6) 	
Rs. 4;000/-. for thOite grOundtsiSter extraction Is betweeif 5001 - 10,000 litreS / day; 

(d) 
Rs.; 7,000/- forithose groundWater extraction is between 10001 - 50,000 litres day.; 

(e) 
Rs. 10,000/- for those groundwater extraction is between 50,001 1,00,000 litres / day; 

(f) Rs, 20;000/- for 	groundwater extraction is-between 1,00,001 - s,00,00alitres / day; 
(g) Rs. 25,000/- for those. groundwater extraction is more than 5,00,000 litres / day. 

(C) Fee for extraction of ground water for non agricultural purposes:.7 

2. This shall be deemed 	4etedomeritgrtbroIt 042018- 
3. 

This issueewith'the'datiourrithts'Of the*Intince0epartifferit Vide. their I.D. NO.1380/FD/F3/201`8 
dated 23.8.2018. 

// By Order ofth*LIeutenant - Governor // 

To 
The Director Printing & Stationery 
Puducherry 	• 	

... withIt-reiquesttdpUblish the said notification in the next issue of 
official Gatettealidtb.**ovito copies to this department refitiriihde-&' retcrdS. 

copy to•:- 

. 1).Alithe Members concerned 
(2).. The Director of Agtidttitaffit 
(3) The.Meber SecretaryAGAA:r•kldobherry: (4) The P:S to FlOn'tile:OfileffMinister, Puductrerry (5) 

The 1,):S..10'HontitsAgii#00,relillirtiSter, 'PildUdiferry (6) TheP.S. to,Chief-Sec 	'001108herry (7)• The .A to scretar* 	Oulturey, Puducherry (8) The Centra[RecordS'13 	PUducherry (9) Order t spare 

NGALATTE DINES1-1). 
Deputy Secretary to Govt. (Agri)-  

640822/2020/Secretary Office
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Sri/NGT/Letter/ 

h Virt.0 1 V  

No.9 	/PW/PH/DB/F.No.NGT(O.A.597)/2020-21 
GOVERNMENT OF PUDUCHERRY 

PUBLIC WORKS DEPARTMENT 
PUBLIC HEALTH DIVISION 

-o0o- 

To 
	 Puducherry, the 

The Superintending Engineer-I!, 
Public Works Department, 
Puducherry. 

Sub: PW-PHD - Prevention of wastage of ground water by 
overflowing in over head tanks, based on Hon'ble NGT order 
in O.A. No.597/2019 - Action Taken, Report - submitted -
Reg. 

Ref: 1. D.O. No. T-39011/6/2019 - GM/NWM/489 
dated 19.02.2020 received from Ministry of Jal Shakti. 

2. No.8605/DSTE/NGT/SEE/2020/749 dated 19.03.2020. 
3. No.39&57/PW/CE/EE(p)/IRR-3001/20-21 dt.21.04.2020 
4. Endt.No.9438/PW/SE.II/Estt/E5/2019-20/768 dt.27.4.2020 

*** 

With reference to the letter cited above, it is reported that this Division 

has already installed digital automatic water level indicator in almost all the 

OHTs to prevent wastage of water through over flow in Over Head Tanks. 

Further, action is being taken to install water level indicators in the remaining 

of Over Head Tanks also under the control of Public Health Division, PWD, 

Puducherry. 

This is for kind information please. 

Yours faithfully, 

Copy submitted to:- 
	 EXECUTIVE ENGINEER, PHD 

1. The Chief Engineer, PWD, Puducherry for favour of information please. 

yThe Member Secretary, PPCC, Puducherry. 

Copy to:- 1. The Assistant Engineer, Drainage sub division, PHD PWD, Puducherry. 
2. SF/OC. 

Sir, 

640822/2020/Secretary Office
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Email

,
,-\

Emai!

https ://email. gov. inlh/printmessage?id: I 3 469 &tz: Asia/Kolkata&...

usnwm-mowr@gov.in

From

Subject

!o

: Suneel Kumar Arora <suneelka5664-cgo@gov.in> Tue, Apr 28,2020 11:15 AM

: Fwd: NGT OA No 597-2019 Steps to improve #1 attachment
water conseruation & water use effciency

: J.P SINGH DEPUTY SECRETARY
<jp.singh22@nic.in>, Vinod Kumar <usnwm-
mowr@gov.in>

Forwarded Message
Erom: "G. Asok Kumar" (md.nwmGgov.in)
To: "Suneel Kumar Arora" (sunee1ka5664-cgoGgov-in>
Sent: Tuesday, APril 28, 2020 9z\6:36 AM

Subject: Fwd: Fwd: NGT OA No 597-20L9 Steps to improve water
conservation & water use effciency

Forwarded Message
From: UPENDRA PRASAD SINGH <secy-mowrGnic.in)
To: G. Asok Kumar (md.nwmGgov-in>
Sent: Mon, 2f Apr 2020 ]-7220:14 +0530 (IST)
Subject: Fwd: NGT OA No 591-20L9 Steps to improve water
conservation & water use effciency

Forwarded Message
From: "NAMITA J" (p.namita14Ggov.in>
To: "UPENDRA PRASAD SINGH" <secy-mowrGnic'in)
Sent: Monday, April 2f, 2020 4273249 PM

subject: Fwd: NGT OA No 591-2019 Steps to improve water
conservation & water use effciency

Subject: NGT OA No 5g'1-2}1-g Steps to improve water conservation
& water use efficiencY

Sir,

Please find attached with this mail-
Steps to improve water conservation
in respect of NGT OA No 59'7 /20L9'

The said information was earlier
however it is once again attached

and perusal.

with regards,

the information related to
& water use effciencY

also forwarded bY DAC&EW

herewith for kind information

I of2
612212020,3:19 PM



' I;'l{o' 19-3*/2019-RI;S-III
Covernmcnt of India

Ministrv of Agricultur* and Farmers Wclfato'. - -,
Deparrrn;;;'^;;,.", 

;ilfi ffi[ffi 
i r:n & Farmsrs wcrrare

Krishi llhawan, Nc'w Delhi

Datc: Id, Febru ary,2020

'I'o,
"l'he $*crclarY
(wR, RD &GI{) ,rrr o_ f D
iiuPt. of Watcr ReEour*es' KI) & fiR

MinistrY of Jal Shakti

$hram $hakti iihawan

Rafi Mar5, Ncw D*lhi

$ubllnifiati,onofurgcntstepstoimprovewaterC0ns*rvatiorr/watH{u$e
efficiencY in t6 cnu'ntry *reg"

$ir' 
' -{ :*so KI} and

c R, s iiil,, tT :i: i d{"1 ff ;I['? i H "T'', il'tr 
]' I lffi: lr ;n- abov e

msntioned subiect and. informa;; i,','r**po., -i,l-c&tiw is cnclosed"

Ynu s faithfullY'

rffi
Assistant [tlffi r'sioncr (RI'S)

4^*)"%*.,



F.No. 19-3il1 }'CII.9-Rf}ffi
Covt. of India

Ministry of Agriculture and Farmers Welfare
Department of Agriculture, cooperation ancl Farmers werfare

(RFS Division)

Shastri Bhawan, New Delhi
Date: 3',t March,2il2}

$ubiecfi Inltiation of urgent step* to improve water conseryatiory'water use
efficiency in the counky-reg.

The undersigrre<I is r,{irectec{ to refer to Deptt. of WR,RD&GR,6 D.o, Letter no.
T'3w)11/6/W19-cwl515-518 dated 19.2.2020 on the above mentioned sutrject. It is
to infqrrm that the information in respect of DACSTFW has already been
comrnunicatnd vide letter of even no. dated 10.?.2020. A copy of the same is
enclosed for kind perusal.

Enc[ As above

(Y-M
Ansi*tant Com m irsioner (RfSi

Tel:23385981

To,

The Secretary,
(WR,RD & GR)

P:pn. of Water Resources, RD &GRMinistry of ]al $hakfi

lh::l Shakri Bhawaru
Rafi Marg, New Delhi



Pradhan Mantri Krishi Sinchayee yoiana (PMKSy)

per Drop h{nre f,ropt

DAC&f"W.i*- implementing Per Drop More Crop cor$psnent nf PMH$y which is
opcrational frorn 20t5-16. Th* IrklKSY- Per Dr,ip lv,l*ic Crop nrainlv focuscs on
enhancing vvater.u*c' efficicrrcl at farm level rhiough precisinn/,",ri.ro irrif-ticlrr
(Drip anr-l Sprirrkl*r lrrigatitin). l]*sicics promoting pr*.i*inn ir:rigation u,"ta-il*it.i,-
0n-fartTl wfittlr l'l1.ltlclgeffterrf practi.*, t, optirnize the use gf"availabl; *;;;;
resrlurce$, this cornponent also supports rnicro level lr,ater storage or water
consen''ation/ ma**gement activities to supplement Micro Irrigati6n. 

L'

,,$big*tiv**l?hgrrai.n*hie*tivesofPerD,npMoreCroparea$un'***r:

r Increa$e the are;r uncter micro irrigafiorr techneilogies t* enhance watt'r use

* Incre&ss prur-tuctivity rif cr$p$ *nr{ incmme sf larrnsr* tirr**l* :precisinn

rvater m.lna$ement.
r l)romt}te micr* irrigation tec]rnologies in water intensive/consuming crCIp$
|rr v r
IIKe $uffarcafi*, L)alnarul, {(}tt$n ctc und give art*qu;lt*l f*eur tn ext*nd coverilge nf
ficld crilps under micro irrigatiun technoleigies.
r Make pcrterltial use of micro irrigaticrr systems for prom*ting fertigation.
r Protnole trtirrt, irrigation techn*krgies in water scaf,ce, water skesser"l and
iri tical gruu nr{ w.& tstr }*l*eksl d istricts
r Prorntltc, r-leveloF, anei disseminate micro irrigation
agriculrurc and horticulture c{evelopment with rnodern scientific

Activitie* *wpporte&;

{A} tvlicro Irrigation:

teehnology for
kneiwlertge.

i) Brip lrrig*tion: TIri* t*rhn*leigy involves irrtga*ing plants at the root zone
through emitters fiftecl on a network of pipes (mains, sub-mains an,J laterals).
Assistance fr:r Drip lrrigation clepends on plant spacing anct the area of the crop
covered.

ii) Sprtnkler lxrigation: ?Vater ir rprinkled uncter pressure into the air *nd plant
foliage through a set of nozztes attacl"red to network of pipes in the form of rainfall.
(B) Micrcl Level Water Harvesting, Stcrage and Management activities: Farm
Ponds, Check Dains, Seeondary Storage Structures, Water Lifting Devices, Water
Carrying Pipes etc to supplernent Micro-irrigation.

.gF#
-f
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I The Covernment provir.tes financiat assistance @ 55?.; for smail anr.i marginal
farmers anr"{ @ {Sgd for,,thu, farm*rs r* i.ririlrr* ;; ;r;;;;;;*;r;#;;
u1.1:* the PMKSY- PDh,Ic, Be.sir-tes, sCIme siares pr:ori.ie ,io,u",,"i#;;;;;
subsidv to farrners ior encouraging installation of Micro Irrigation. 

--t

r Furthcr, 25?4 hi5;hcr amounts havr' b*en taken i,rL consirieratir:n while
w'orking out the utrit cost for th* North Hastern anlt Hirnalal.an rt*t** *A f;f
higher for stares w,ith low pe**rration qrf Micro lrrigatio;; ;; i-;;;;;il;;;;
svstems br,'the far*r*rs unrier the scheme. 

L) I

r Assistance for installation uf Micro Irrigaiion s],sterlls is Iirniter-{ to S hectares
for beneficiary.

For PMKS)'-Per Drop More Crop,
prepared b-l- concerncd staies anc{

Csmmitt**. Funtl.s are pravir{eci ferr
rrrrgatt()n.

the Annual Action plan of States are
appr*vecl b3r $tate L.evel Sanctioning
covering maximum area unr{er micro-

^w"';'rirylixr ar,.,ur ffJtcrft trngati*n is d*n,e threrugh
ieaflets/booklets, w,rrksh<rp*, **l",ihirin-r, ;;;;;, ;;r, ;.,
Awarencx;s ahout Micro Irrigation t$ d*n,e print m.erti*,

unr{cr piv{KSY-pDMC, eremorxitrations on Micrt: trrrigation have been
established ar I60 Krishi vigvan Kenrrras (KVKs) t,r. irainins; ;"; il;;
ciem*nstrations at KvKs for |.**,,riog *ut*, u**fficiency.
Nationat 

_tevet 
crinference o* Micr* kIg**ion ;;;;;|urri*** ar pune

dnrirrg Mav-June, z:ls b1, the Departmc'nt of Agriculture, iooperati;" ;;.t
I:r*-i-, T*,?.t-, 

Gcverr*nenr *f Inr.{ia in asscrciarisn wiitr ;h_";;;;;;
:*. . 

Horticurture, Gor,'ernment of Maharashtra io show the goo,t

fl,t:1tj""::r 
raken by covernment of Marrarashtra in tn- riuu of i;;;Irrigation"

Nari.onal Le'er 1:*::*- ,,n Micro Irrigarion wa' *rganiser,r arBhubaneswar, 6p l:[trr Novernbe r, 2a1g' by thil Department in asso.i_g,.,with the Department of Agricurture anc{ Farmers, t*p;;;.#;
Grvernrnent r:t' $r.Jishn tq: seilrtise lerw p*r*u*urug ctetrlsr of lylicroIrrigation. During the conrerence', in u..tjitrun i. ,i,""r;;;;#
presentation on steps taken for enhancing coverage of 

-M;;-'61'v'..'
Irrigati*n anr{ fo en$ure Juciicir:us ,*sf or *;" were *fi; b;, we*pcrforming states like Tamilnar"lu, Andfua p.rU*un, Cujarat etc .Tc celefurare the t50th hirth anni'ersary or narn"t*u ;;;; during ?n,rQctobc'r Zaffi ' 2n'r CIcrobet 2a?a,300 cliskiets have been icientifier-i. [n eachdistrict 15{) farmers arc ro be se}ected t".h;; *onro of lrrigatio";:;fl$*d ts nrip/Sprinkler trrisation $yst*m. tiJ of rl"re rJistricrs lmve il;c*mmunieaftxl ** St*tes.



$o far Cenkal e$sistan(e rrf Rs, 109{6.92 crCIre har been re}eased to states and

1?.00 Lakh ha. Micrn irrigatir"rn area ir*s b*en ce.:vered in the country from

20t5-I6 onwards"

The Steering Conrmittee has approver-i Crant of Loarr of Rs 616.14 crore bv

NABARCI from Micro Irrigation Funds (MIn as a Trrp Up $ubsidy

(Actditi*nal State $hare) to the Govemment oI Andhra Pradesh during ?fiq-
20. In ihis regarrJ, Iripartite Mcmoranclurn of Agreernent has been signed

betwcen. DAC&FW, NABARD anel $tate Covt. of Anr{hra Pradesh, Tamil

Nadu, West llcr"rgal, Uttarakhanc{, Haryana and Gujarat.

Ar.r area of 1,0t) lakh ha. to bc cgvererl under Micro Irrigation during the

n*xt 5 years perit:r-l for *ul"lancc watcr use efficiencY at farnr level.

, Other initiatives of the Department :

Department of Agriculture, Cooperation and Farmers Welfare is promoting

cultivation r:f pulses and c$arse cereals unqier National Food $ecurity Mission

NpSM) anr.l oilseeds uni-1er National Mission on Oilseeris and oil Palm (NMOOF)

in the countri, as these crops neer"l less water. Crop Diversification Programme is

also being implemented in Original Creen Revqlutisn States of Punjab, Haryana

and Western Uttar Praelesh to c{iversify crnpping pattern from water guzzling

paitely, water conservation teql"rniques like Dirsct Seeded Rice (DSR), System of

Rice lntensification (SRI), alternate wetting & drying methoti, laser land levelling,

adoption of shori cluration anrl drought teiierant varieties, etc are promoted

through varieties erop r{evelupment like Nalional Food Security mission (NFSM),

Bringing Green Revolution to Hastern Inclia (BCREI), etc'

{
j
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Email https://emai l. gov.in/trlprintmessage?id: I 53 64&tz: Asia/Kolkata&...

usnwm-mowr@gov.inEmail

Fwd: OA No. 59712OL9 - Sh Rajendra Tyagi Vs UoI &Ors before NGT.

From : Dr.S.Suresh <gisndc-cgwb@nic.in> Thu, Jul 02,2020 10:24 AM

Subject : Fwd: OA No. 597120L9 - Sh Rajendra Tyagi Vs UoI d3 attachments
& Ors before NGT.

To : Vinod Kumar <usnwm-mowr@gov.in>

Cc : Member South <msouth-cawb@gov.in>

Sir,

The reply of CGWB given in the trailing mail has the approval of Chairman, CGWB

regards
suresh

From: "Member South" <msouth-cgwb@gov.in>

To: "Dr.S.Suresh" <gisndc-cgwb@nic.in>

Sent: Thursday, July 2, 202010:10:26 AM
Subject: Fwd: OA No. 597/2019 - Sh Rajendra TyagiVs Uol & Ors before NGT.

From: "CHAIRMAN, CGWB" <chmn-cgwb@nic.in>

To: "Member South" <msouth-cgwb@gov.in>

Sent: Thursday, July 2, 202010:03:51 AM

Subject: Re: OA No. 597/2019 - Sh Rajendra TyagiVs Uol & Ors before NGT.

Apptoved

From : "Member South" <msouth-cgwb@gov.in>

To: "CFIAIRMAN, CG\rB" <chmn-cgwb@nic.in>

Sent: \Wednesday,Joly 1, 2020 8:0212PM

SUbjeCt: Fwd: OA No. 597/2019 - Sh Raiendta Tyrg Vt UoI & Ors befote NGT'

Sir,
May like to aPProve.
Regards,
Sunil Kumar

of9
71312020,3:00 PM



Email https://email.gov. in,&/printmessage?id= I 5364&tz=Asia./Kolkata&...

Sent from my iPad

Begin fon^/arded message:

From: "Dr.S.Suresh" <gisndc-cawb@nic.in>
Date: 1 July 2020 at 18:00:09 IST
To: Member South <msouth-cgwb@gov.in>
Subject: Fwd: OA No. 59712019 - Sh Rajendra Tyagi Vs UoI & Orc
before NGT.

Sir

Kindly refer to the trailing mail from NWM seeking the reply of CGWB
approval of Chairman, CGWB. The reply given earlier by mail on
24.06.2020 (part of trailing mail) is reproduced below

"Water Pricing and reducing non -revenue losses do not pertain to CGWB and
sensitizing the masses on reducing water wastage/water conservation was taken
up by CGWB as following activities

1. Rainwater harvesting (RWH) Cell established in all Regional Offices & CHQ

2.220 awarcness programmes were conducted in schools in 2019-20 on
RWH and artificial recharge.

3.399 Public lnteraction Programmes were conducted during 2019-20 in
which public were sensitized in respect of groundwater availability, water
conservation etc.

4. Actively involved with State Government schemes in water conservation
either as committee member to provide technical guidance or in designing
the structures as and when sought."

Submitted for consideration of approval of Chairman, CGWB

regards
suresh

From: "Vinod Kumar" <usnwm-mowr@gov.in>

To: "Dr.S.Suresh" <gisndc-cgwb@nic.in>

Sent: WednesdaY, JulY 1,2020 5:37:38 PM

Subject: Re: OA No. 597/2019 - Sh Rajendra Tyagi Vs Uol & Ors before

NGT.

1/312020,3:00 PM



Email https://ema il. gov. i n/h./printmessage?id= 15364&tz: Asia/Kolkata&. . .

Sir,
Since the reply on part of the Deptt. is to be filed in NGT, it is advisable

that the reply of CGWB may be forwarded with the approval of Chairman.
May please see.
Regards
Vinod Kumar
Under Secretary
National Water Mission
Deptt. of Water Resources, RD & GR
Ministry of Jal Shakti
Ph. 011-24368985
M-9711952013

From: "Dr.S.Suresh" <gisndc-cgwb@nic.in>
To: "Vinod Kumar" <usnwm-mowr@gov. in>
Cc: "Member South" <msouth-cgwb@gov.in>, "T.S.to Chairman Cell"
<tschmn-cgwb@nic.in>, "CGWA Chandra" <cgwa@nic. in>
Sent: Wednesday, June 24,2020 2:33:35 PM
Subject: Re: OA No. 597/2019 - Sh Rajendra Tyagi Vs Uol & Ors before
NGT.

Sir,

Kindly refer to the trailing mail. Water Pricing and reducing non -revenue
losses do not pertain to CGWB and sensitizing the masses on reducing
water wastage/water conservation was taken up by CGWB as following
activities

1. Rainwater harvesting (RWH) Cell established in all Regional Offices
& CHQ

2.220 awareness programmes were conducted in schools in 2019-20
on RWH and artificial recharge.

3. 399 Public lnteraction Programmes were conducted during 2019-20
in which public were sensitized in respect of groundwater availability,
water conservation etc.

4. Actively involved with State Government schemes in water
conservation either as committee member to provide technical
guidance or in designing the structures as and when sought.

regards
suresh

From: "Vinod Kumar" <usnwm-mowr@gov.in>

To: "Dr.S.Suresh" <gisndc-cgwb@nic.in>

f9 '11312020, 3:00 PM
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Sent: Wednesday, June 24,2020 11:27:50AM
Subject Re: OA No. 597/2019 - Sh Rajendra Tyagi Vs Uol & Ors before
NGT.

Sir,
All States' replies have already been received and included in the draft

counter affidavit in the above mentioned NGT case. These replies have
been received direct w.r.t. Secretary, WR, RD&GR's d.o. letters and your
letter dated 24.2.2020 clearly indicates this. CGWB has been requested
to intimate specific action taken apart from action taken by States/UTs.

It is requested to furnish Action Taken Report on the specific action
taken or the direction issued by CGWB which can be included on behalf
CGWB. Any clarification, if required, may be discussed.

Regards,
Vinod Kumar
Under Secretary
National Water Mission
Deptt. of Water Resources, RD & GR
Ministry of Jal Shakti
Ph.011-24368985
M-9711952013

From: "Dr.S.Suresh" <g isndc-cgwb@nic. in>
To: "Vinod Kumar" <usnwm-mowr@gov.in>

Cc: "Member South" <msouth-cgwb@gov.in>, "Dr. Rajesh Chandra"
<cgwa@nic.in>, "T.S.to Chairman Cell" <tschmn-cgwb@nic.in>, "TS to
Member HQ" <tsmsam-cgwb@nic. in>
Sent: Tuesday, June 23, 2020 5:28:19 PM
Subject: Re: OA No. 597/2019 - Sh Rajendra Tyagi Vs Uol & Ors before
NGT.

Sir

Kindly refer to the trailing mail.

The mail received from Regions before 03.03.2020 in respect of ATR from

States were forwarded to you as and when received. The ATRs received so

far from the following States are once again attached for kind perusal

1. Assam - The letter refers to OA496l20t6
2. Rajasthan - OA 597 12019

3. Punjab -OA59712019

of9 11312020,3:00 PM


